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MR. DEPUTY CHAIRMAN : The information
was given in answer to a question in the Lok Sabha.
There is no point of order on that.

MESSAGES FROM THE LOK SABHA

I. THE INDIAN TELEGRAPH (AMENDMENT)
BiLL, 1972

I1. THE SUPREME COURT (ENLARGEMENT OP
CRIMINAL APPPELLATE JURISDICTION)
AMENDMENT BILL, 1972

SECRETARY : Sir, I have to report to the House
the following messages received from the Lok Sabha,
signed by the Secretary of ihe Lok Sabha :

1

"In accordance with the provisions of Rule
120 of the Rules . of Procedure and Conduct of
Business in Lok Sabha, I am directed to inform
you that Lok Sabha, at its sitting held on the 9th
August, 1972, agreed without any amendment
to the Indian Telegraph (Amendment) Bill,
1972, which was passed by Rajya Sabha at its
sitting held on the 31st July, 1972."

"In accordance with the provisions of Rule
120 of the Rules of Procedure and Conduct of
Business in Lok Sabha, I am directed to inform
you that Lok Sabha, at its sitting held on the 9th
August, 1972, agreed without any amendment to
the Supreme Court (Enlargement of Criminal
Appellate Jurisdication) Amendment Bill, 1972,
which was passed by Rajya Sabha at its sitting
held on the 3rd June, 1972."

Sir, I

lay a copy of each of the Bills on the
Table.

[RAJYA SABHA ]
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MOTION RE ANNUAL REPORTS OF
UNIVERSITY GRANTS COMMISSION
FOR 1969-70 AND 1970-71

THE MINISTER OF EDUCATION, SOCIAL
WELFARE AND CULTURE (PROF. S. NURUL
HASAN) : Sir, I b--g to move the following motion :

"That the Annual Reports of the University
Grants Commission for the years 1969-70 and
1970-71, laid on the Table of the Rajya Sabha on
June 24, 1971, and June 2, 1972, respectively, be
taken into consideration."

Sir, I woifld not like to take much time of the
House while moving this motion because I would like
to benefit from the contributions which the lion.
Members may care to make, and I would be making
an attempt to meet the points at the end of this
discussion,

I would, however, draw the attention of the hon.
Members to two or three very important points which
should be taken into consideration.

The first point is that throughout this period there
has been on an average 8.3 per cent increase in the
student population. There are demands from
practically every part of the country for establishing
new colleges and for eirablishing new Universities.
But the resources at our disposal are extremely limited
and, therefore, the Unsversity Grants Commission has
had to function within this very serious con-si raint.
We cannot take up a policy that the opportunities of
higher education will be denied particularly to \ the
backward sections of our population. Furthermore, the
State Governments who are principally concerned
with all education, including higher education, have
also been supporting the establishment of new
colleges and universities. At the same lime, there has
been a tremendous explosion of knowledge going on
in every field, and if (his country is to face the
challenges with which it is faced, for development and
self-reliance, then the"’, Universities have to make J a
much more valuable contribution to research than they
have been able to make till now. Now, unfortunately,
the funds have been 'extremely limited. Within
these']conslraints, the University Grants Commission
has made an attempt to take steps which will lead to
the raising of standards of education and research, and
has also taken due note of the basic needs of teachers
and students.
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Sir, these are the major problems with which the
UGC was faced, and I would request hon. Members
to let us have the benefit of their suggestions, of their
criticisms, and of their opinions, on the functioning of
the University Grants Commission.

Thank you, Sir.
The question was proposed.

SHRI KRISHAN KANT (Haryana) : Sir, this is the
first time that our Minister of Education, Prof. Nurul
Hasan, is here with us to reply to the debate. So I
welome him here and I hope the discussion will be
useful. His tenure as Education Minister might bring
modifications and revolutionary changes and the
removal of defects in our educational system. First of
all, T would like to say that we should have given a
thought to the idea of considering the reports of the
University Grants Commission. We consider one
report every year and here we are considering two
reports. Perhaps the Government feels that it is a ritual
to be performed but the idea of putting these reports
before the Parliament was that every year we consider
one report, give our views, the Government takes
advantage of that and the next year we consider
another report. I would like to know why we should
consider two reports.

SHRI BHUPESH GUPTA (West Bengal) : What
you have said as to what was done in the past is
entirely wrong that one report was discussed in a year
in Parliament so that the next report takes into
account the discussions in Parliament and all that.
Now we have developed a tie. Not only this Ministry
but other Ministries and other Committees also bring
more than one report at a lime.

SHRI KRISHAN KANT : So, I would request the
hon. Minister that henceforward we may discuss one
report in a year. Of course, we are completing
discussions on the 1970-71 Report and the other
discussion might take place after two or three years.

SHRI BHUPESH GUPTA :
should be taken up in one year.

Only one report

SHRI KRISHAN KANT: That must be taken into
consideration.

Then, Sir, I am not going into the details of the
various activities of the. University Grants
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Commission. The report says that we have 93
Universities and the number of students on the rolls
has increased to 30,01,292. Professor Hasan has also
referred to some of the very good suggestions. Last
paragraph of the 'conclusion' contained in the 1969-70
Report says : Educational reconstruction needs ideas,
but they are not in short supply. What is needed is
adequate resources, and concentration of effort
exceeding a certain critical size. And the Education
Commission says : "The absolute amount per capita
spent by us on education is about one-hundredth of
that spent by a highly industrialised country like the
U. S. A. Japan and the U. S. A. and the U. S. S. R. are
spending considerably more than 6 per cent of the
GNP on education, about twice as much as India."

Sir, if we really want to implement the educational
programmes, have we thought of spending more ?
Unless you have a proper type of eduction, proper
type of students coming out, I do not know what type
of society you are going to build up. I will not go into
the details of the expenditure on education but, Sir,
even after you have 100 Universities and even after
there are 60 lakh or one crore students, the main
question before the country is to evaluate the type of
education that is being imparted to students. During
the last 25 years—we are going to celebrate the Silver
Jubilee of our Independence—Ilakhs and lakhs of
students are coming out but are those students worthy
of being put in society ? Are those students imbued
with the spirit of a socialist society ? Are they
agitators ? We had the demonstrators that day here.
We know how the students' unions are functioning.
The main question that I would like Prof. Hasan to
answer, to think, to consider, is to evaluate the U. G.
C's reports on this basis. What is the quality cf
students ? What are they going to make ? Students
come out after copying, after agitation, after having a
fight with their teachers. The standard of their
education is very bad. Their moral responsibility to the
society is not good. If that is so, what is the need of
that education ? What is the need of the UGC itself.
The UGC has two objectives, i. e., standardisation and
co-ordination of education . . .

SHRI BHUrESH GUPTA : Now, Mr. Krishan
Kant, let us adjourn. You can sp ak after lunch.



143 « Annual Reports of

SHRI KRISHAN KANT : I do not raind.
SHRI BHUPESH GUPTA : I know Mr. Krishan
Kant speaks better after taking food.

MR. DEPUTY CHAIRMAN : The House stands
adjourned till 2.00 P. M.

The House then adjourned for
lunch at One of the clock.

The House reassembled after lunch at two of the
clock. [MR. DEPUTY CHAIRMAN in the chair]

SHRI KRISHAN KANT : Sir, the first sentence of
the Education Commission's Report said "The destiny
of India is now being shaped in her classrooms." What
is the destiny ? Do these students, do these teachers
know what it that destiny ? Are they motivated to
achieve that destiny ? What destiny India will have is
clear from the standards of education; standards of
behaviour, standards of examinations. Sir, this year,
the Health Minister was saying, out of 800 students
650 were first class. Are they really first class students
? The question here is are we clear about the destiny
that we have to achieve ; are we clear about the socia-
list society that we have to build ? Sir, I remember
when the Banaras Hindu University was being
established there was a lot of discussions going on as
to the type of curricula that should be there, the type
of syllabus that should be there. One British
educationist went to Banaras and he was staying with
Mr. Shiv Prasad Gupta, Mr. Gupta told him, we are
having discussions for months together about
curricula, syllabus and various other things ; can you
suggest what type of curricula we should have. The
British educationist said, it is very simple, Gupiaji ;
first you decide what type of citizen you want to
create and immediately you would know what type of
syllabus you should have. So have we decided what
type of citizen we want to have ? This is the basic
question. The Education Commission has said that it
is necessary to transform the educational system so as
to relate it to the needs and aspirations of the people.
What have you done about it ? Do you think that the
students who are coming out of the colleges would be
able to man the industries, manage
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agriculture ? The agricultural graduates, the
agricultural engineers, they do not want to take to
agriculture, they want jobs. Agricu-tural graduates and
Engineers, medical graduates, none of them wants to
go to villages and work. What is this ? There is
something basically lacking. The University Grants
Commission is meant for two objectives, Stan-
dardisation and Coordination. Are the standards of
universities all over the country the same ? There are
bad universities, there are good universities. What has
been done to standardise, raise the level of the
standard of education of the universities, and how they
have been coordinated ? The Report speaks of many
types of committees for syllabus and all that. But what
is at present being practised ? I would not like to go
into details but I would like to refer to what a
university was meant for. In the Education
Commission's Report reference is made to a speech of
Jawaharlal Nehru in the Allahabad University. He said
there, "university stands for humanism, for tolerance,
for reason, for the adventure of ideas and for the
search of truth. It stands for the onward march of the
human race towards even higher objectives. If the
universities discharge their duties adequately, then it is
well with the nation and the people." Sir, do our
universities show a picture of humanism, of tolerance
? What we saw here last two months of the Aligarh
Muslim University ? Does it show reason and
adventure of ideas ? Sir, not only that. In the
Education Commission's Report' while dealing with
the "special responsibilities" of the universities
mention is made of this. "First and foremost, they
must learn to strive to serve as the 'conscience of the
nation.' Are they striving to serve as the 'conscience of
the nation' today ? Are they trying to reply to the
questions which the society poses today ?

Sir, may I refer to what is happening, how even
Vice-Chancellors are appointed, how people manage
to be appointed to the universities ? A Chief Secretary
retired ; he is made the Vice-Chancellor. An IAS
Secretary for Education retired; he is made the Vice-
Chancellor. And in the Councils, the Inspector-Gene-
ral of Police, the Commissioner of a Division, they are
appointed. Have we no educationists left, Sir ? Why
go far ? See it in the Ministry of Education. After
independence one thing was innovated. The Secretary
in the Ministry of Education used to be an
educationist. have an administrator.
When Professor

Now we
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-V. K. R. V. Rao wasberti he agreed to bureau-prat, and
we have an administrator-now. What does it show ?
Does it not show that you you have not been able to
produce so many educationists, educationists who can
manage muniversity education or administration of
educational policies ? It means they are fail' ures as
administrators. It is a pathetic picture °to see that
administrators are being made Vice-Cbancellors to
administer universities. It is certainly a very bad
reflection on what we have .done to our education.
Either our administrative approach is wrong, the
Governmental approach is wrong, or we have not been
able to produce educationists. This is how it happens.
Sir, 'when a person Iras retired as Secretary in the
Department of Education, or as Chief Secretary or as
the Commissioner of a Division, ie wants to seek a job.
He wants to seek favours of the Chief Minister or the-
Education Minister to become a Vice-Chancellor on
retirement. Do you think such universities can be the
conscience of the nation ? Job-see-Iters cannot be the
conscience of the nation. The Education Commission's
Report further adds, ". . .as assessors of the notional
way of life". That is what a university should do. "And
this responsibility bfmines all the greater in the absence
of an enlightened public opinion. There are so many
new pulls and force',—as well m as old ones—
operating in our national life—as indeed in the life of
man as a whole—that its .balance has become very
precarious, and there ..is a danger ol losing our bearings
unless universities are able lo play this role adequately
by by involving themselves deeply in the study and
evaluation of the social process. Such involvement is
vital—they say—since, univer-, sities are preeminently
the forum for a critical assessment of society—
sympathetic, objective, unafraid—whose partiality
and motives cannot. be suspected." So Car the Indian
have not performed this function
adequately. After this Education Commission's Report,
which was submitted probably in 1966, what have we.
done ? Have wc evaluated the work of the University
Grants Commission and of the universities on the basis
of this? Sir, further ., the Education Commission's
Report says : "This may be due either to apathy or
failure to. . rec, gniso* the importance ol' this role." but
.. then, they say :

universities

H | "In' some cases, an apprehension of the

-:* displeasure of the authorities or the influen-;
tialvested interests, which may not take to kindly their
opinions and criticisms may also :":m have worked as
a deterrent-*'
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"To discharge this function properly, the
university teachers should cultivate not only
intellectual integrity courage and scientific
knowledge but also win public confidence."

universities thrown and intellectual
challenge to the political leadership of this country ?
We talk of a socialist society, but what do we see
today ? The Xaxalites are going on in Bengal. A
recommendation of the Education Commission
specific dly referred to the Calcutta University. It said
on page 652 :—

Have our

"The State Government in consultation with
the UGC and the Government of India may have
the affairs of the University of Calcutta examined
with a view lo finding a way out of the difficulties
created by a rapidly increasing undergraduate
population.”

What have you done to the Calcutta University ?
Calcutta and Bengal breed Xaxalites. Today the
Naxalite leaders might have been arrested and some
might have died, but d think that Naxilism is dead.
The questions posed by Naxilites and which bred
NaxaMfes are still there to be answered. Can the
universities give an answer ? Can the educational
institutions give an answer ? Can the students give an
answer ? These are my basic questions. You have to
evaluate the Reports Of the University Grants
Commission and the working of the Education
Ministry on that is. One very good recommendation
of the Education Commission relates to student
discipline. It says :—

"TtieJ responsibility for indiscipline
taking place is multilateral and no effective
solution is possible unless each agency.—[stu-
dents, parents, teachers, Slate Governments and
political parties—does its own duty,">.

The present Education Minister has got the
capacity, has the calibre and has the vision to get
together all the political parties, teachers, students and
parents and pose before litem this question : Your
future is going to become lifeless. You have to face
the world like this. Can you bring about a change ?
With your co-operation we have to build up a new
university structure , new syllabi and a new type of
administration, so that you can build up a new
university and the type of socialist society which you
want to build. This-is thy basic question. I think the
hon. Minister will
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do something about it.  Some young men who

have come here recently  told me : This is how
you behave. There is a vicious circle of corrupt
politicians, corrupt administrators and corrupt
businessmen in  this country. = Who is to break]
this  vicious It has to be broken by
those who have not yet developed vested intere|
sts socio-political ~ system and they are
the youth and the students. = Many students
conn: and tell me that our youth have been
polluted. Sec the way university elections are|
being conducted. A sum of Rs. 40,000 or Rs,
50,000 has been spent for the election of the]
President of the Students'  Union. Is that the
way and is that the model for our students i
There is already conuption among the poli
tical parties during the elections. Can these)
students who come out of the universities
change  the political system of the country
A cultural revolution can be brought about in
a society only he those who have not yet develo|
ped a vested interest. They alone can break|
this vicious circle, Gandhiji  brought about a
cultural at (hat time by enthusing
the people, by bringing in them inspiration and|
fearlessness to work against all — authority, if
something is wrong. Can you say that the
present  system  of education inspires our stul
dents to resort to revolt in the right direction 7
The method of the Naxalites may be anti-
national and misdirected, but the revolt in the]
youth cannot be. curbed, I do not want the
youth to  revolt in that way, but they should
revolt  in the right direction.  Can the present
educational ~ system,  where selections are made]
on the basis of groupism. Professors are, in|
league with each other in different Universities,)
where they become a selection  body and where]
such people are selected who belong to their
groups, deliver the  goods ?  No proper change
can be brought about, nothing can grow up
if people who have the capacity to mould
.society engage in factionalism groupism
and talent is sappressed, The selection  pro-
crifs must be changed. A

circle?

in our

revolution

and

These ure the various suggestions which 1 wish to|
make. The Education Minister is well-versed in alll
these things. I do not want to go into the details about
the syllabus, about the advanced course, etc. What
will the advanced centres do if advanced human|
beings are not produced ? I would request that
something should be done to co-ordinate the woik of]
the universities in respect of production planning and
production in different areas
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so that the students who come out of the universities
know how to face the society. Those who are trying to
help the students should be imparted practical
education, and if practical education is given, they can
be useful in production processes in industry or in
agriculture. While submitting Education Commission's
report Prof. Kothari in his letter mentioned that what
they want is production experience and social service
as the integral parts of education at more or less all
levels of education. Has something bean done about it,
whether it is arts students, science students or
engineering stnd.-nts ? Cannot they be given training
as Mao did in China ? Let them go to the village areas
so that they know what life is, that they do not become
white-collar job holders in cities. Has anything been
done by the Government of India and the UGC to give
them p.actical experience, practical look into life so
that they do not become unfit later oti ;' 1 hope the new
Minister of Education will try to do something.

Lastly, 1 will pay my respects to Prof. Kothari who
has done something. This is perhaps his last yeat as
Chairman of the U G. C. He is a person who is
imbued with high ideals. He has doi.e good work and
I would like the traditions he built to be kept up. The
country has yet to go ahead and we will need many
more Dr. Kotharis so that the country goes forward to
achieve the ideals which inspired our educationists in
the freedom struggle days and the earlier stages of
Indian independence,

SHRI SHYAMLAI. GUPTA (Bihar) : Mr. Deputy
Chairman, our hon. Minister has said that we need
more money for giving additional facilities to our
students in the colleges. I have a report before nie of
the expenses of the University Grains Commission in
1970-71. The expenditure was Rs. 31.G1 crores DUt
of which Rs. 9.82 crorcs was spent on maintenan-e
gtants to Central Universities and Delhi University.
Delhi University gets Re. 2£ crores and other plan
projects include grants to Central Universities also,
Our great leader, Shri Jawaharial Nehru, was the
leader of the whole nation. Wc have started a
University under his name. In 1969-70 the total
strength of the students reading there was 79. In 1970-
71 it went up to 276. The number of teachers were
more than the students, and what could be the expense
and can we in any way give the same facilities to all
the other students in the country ? 1 will
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#ay that Jawaharlal Nehra University was
fpending  erores of fupees on the plea thay
higher cduzation was being imparted,  What
s the higher education 2 Research aned Ph.D.
D. Litt. for which students have Deen pria
pared, orhey universities are ajsg preparing
for the sane, Take the case of the Delhi
University.  We haye spent Rs. 2V, crores on
‘the Delhi University, with & student popu-
lation of 40,000 to 30,000, Are the 1. G. G,
givine the same grang per student to the other
Universities in (he country 2 1 think it is
wrong. Tdo not haye the figures for other
Universities also hefore me, sa I cannot say
much ahout jr. 7T would request the hap,
Minister (o check them up and he should in
the name of socialism give equal opportunity
toall. In the Delhi University one tencher
costs Rs. 1,000 per month. More than half the
science reachers are sittivg idle, We gaye eigh-
teen pericds a week wag of which only eight are
teaching periods and ten are tutorials,  Because
they are jdle, they ceeat trouble. They are do-
+ing this becauss an cmpty mind is devil’s work-
shop, I would request the hon.  Minister and
‘the University Grants Commission that all tlie
€xpenses should Le equally distributed all over
the country rather than Leing very liberal with
one or two Universities and starving others,

Now, about the curriculum, our curriculim
needs a change., In the USA and other cou-
ntries the students learn and earn. Here a poor

student cannot continue his studies without
< State help or without a scholarship,  In other
Places there ape scholarship bur there are also
“pportunities for him 1o geq employment in (he
industrial or business houses, In Delhj a pec-
uliar shuation has arisen. The University here
- BAVE an asurance that those students gerting
40 per cent marks wilj get admission,  But there
was a hue and cry wheg students getting even
143 per cent vere not admitted, Now, I' request
“the hon. Minister 16 look into this, Even in
respect of the IAS, third class BAs can appear,
“hbut in the University it je said that only high
csecond class can he admitted into M. A, The
Chon. Railvay Minister the other day was say-
“ing that we should remoye the class distinetjon
T I elass-from the railways. \Why should we ot

- ¥emove this distinetion here also 2

Abour Rs. 3} lakhs we are spending on the
Tuatilisation of (he s=rvices of retired (cachers, 1
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have personal knowledge—most of these old
teachers who have retire] at ihe uge of 60 or 62
they are again tmplayed, re-employed, Why
Because the Chairman or the other memhers of
the University Grants Commission are [riends
of them, and they are practically doipg pothing,
wasting  public exchequer's money, T have a
strong feeling that this re-employment process
must be stopped.,

The salary given 1o a Delhi teacher ssems (o
be the highes:. Why should we not give the same
scales 1o all ihe University teachers in the cou-
ntry ? Take Bihar or UP or other Universities
In UP, I have persons| knowledge—a 1eac.
her  afier working  for 20 years is getting
Rs. 300. ‘Take Gaziabad. 10 miles  from
Delhi. A teacher (here gets Rao 3000 Bu
here we pay Rs, 400 basie  plus
bnefits, which come 1o Ra. 800 per month 10 5
start.. Why should we not in (hese days of
socialism bring all these emoluments at par for
all the teacher: in all (he Lniversity colleges in
the country ?

other

Ose crore of rupees were granred by the
Government 15 earh state o translate books
into regional languages. It is all a fraud, 1
should say. T can prove 1o the hon.  Minisier
it he has time. Ifthe original book costs Rs.
12.50, the same book translated in o Tamil has
been priced at R<, 28, afier setting the subsidy
from the Government of Tndia. What has the
Minister of Education dane ? Can the Minister
of Education or the University Grants Commis-
sion whichever anthority is connected with i
send us a list of the banks which they have
published, the quality, the quantity, the price
and the sales figures® Are we not throwing
away good money inta (he wae paper basker.
We are paying Re. 500 a month or Rs 6,000 per
anaum to scholars for the production of Louks
now, May [ know from the Education Miniser
and the Universily Granis Commission  how
many books have been prepared under this.
scheme during 196970, 1970-71 and 1971.72 »
Three years have pissed. The repact heve does
not mention anything., About Rs, 3% lakhs or
more has been spent  each year, May |
koow how miany manuscripts have heen pre-
pared and published ? Tt js given in Appendix
12, Page 5¢. 1 am a publisher of books mysell.
L am Chaitman of a coliege hiere. T know what
difficultics we are passing  through by the
University Grants Commission agreeing 1o set
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[Shri Sbyasalal Gupta] up the Teachers' Council.
The administration of the colleges cannot run. The
Principal cannot control the teachers. The teachers
may or may not lake the class. The money of the
nation is being wasted. You can find out for yourself
how much money we spent on grants for writing
manuscripts or books. I brought this point to the
notice of the Chairman of the U. G. C. about a month
bad:. I produced an original book and a Tamil
translation. I will give you the name of the bonk,
"Modern Physics". The original book costs Ks. 12.50
while the Tamil translation costs Rs. 28. Do you think
a Tamil student will purchase a book costing ?i times
the cost of the original book ? The main purpose of
the U. G. C. and the Ministry of Educatian in giving
grant for this purpose is to produce cheaper and better
books for the use of these regional students. All this is
wasted. Sir, my humble request again will be that the
expenditure on universities or university students
should be at par all over the coun-tiy.

Ht dlgm swm AW (IFT 939
Fogamfa wFize, w7 2w fawio
T AT FIG EHIT W AT 990 AgH
2, 4 fawlor S T @1 § qAAAr g A
=0 # ) uF gare g o a7 &5 Wifaw s
z zawr faatw 21 a7 go< 3937 Aer-
feay gafy &1 1 gatmaw, @0 T & 9
AT AN agH AaF7 97 a2 @ F Iud
an @tz aifeni, &9 37 F1@d @ azEl
wrfz %Y saafF 51 2 ar fawin aw=m
Al AT 97 2ET A gl Al
¥ FEGAT FTAE | FRA T2 T AT A7 T
T, 7w ez & Afaw wfor 47 3%ar A7,
716z iy fwEr 1 390 F1 0 99 w2
fF quatas wg-famin 2 41 sz 24
Z2-grdar wAar ¥y a7 5 gEr & ar fosn
AEATHT § AEHT ¥ A0 F FAvE | 0%
sitfad ez 37 3R daiT F@ar g A1 aifas
0 A a9 BT @I g onAr 2, IaE
F1§ T OF AFAT | AT g A
1 gl a7 wanar aw & o7 siifaa e
¥ af sim w6 A el wer a7 77
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&30 Z1 AT 917 g Argwr awry Ao
eafa &1 w1 &7 Far aar | fee A
TS &Y QFAT TZ GHAT A TH TW T GLEAT
e Il

fama 1 21 gmfas g1 839 g, 3%
foar geqrsdt & grar g3 fear i awar
97 gud famafaaraal & fmio § st
&1 @z oy &rew 2 5 R & Fawor Y
it @i fRar sman @, avwE A o &,
WA AAT QI N E AF AR A Ay
a0 2--5 A 6 afawa gae fasr
F1 a4z 9 ggmar & st &, fawd amar
97 gmi fafyams 9qam amw faa
3 AW F OF AT § FH FIAT E, AN
gz m% afzz gar & fs a7 § st
Araar § wawT 47 A1 7 AT 91 ag U
faafor & 19 & fao Fadrg g awmay
qr. fagsr Fmafrmanr sqzm s
Frea &, 3anr feafa o fee 7 oad & A
uF A1EHT W7 A1 % d19 ars aafe WY
T 2, WY W oAt 2 2 S T o,
&Y Feafir svs o snamr & A7 & 1 S
qrez Arfwy F1 a7y wawt 32 o7 ey
Z s1T IRFT afzq &1 FW WAF F A qg
41z 371 %, FFa) F WA F FI0 T AT
agd ¥ weamw fFar ar gwar av

BWIE 29 & @iwA Tga aue arfaar,
WITIATE, AATE, GARE, grdgar s
ARl anwafasar #1E AT @ aiy
AR AT g g A & g, Fepar
(39 5 @171 57 57 990 91 gweardy
TOAMAT G HFA 2 1 4% gAA faar
1 UF TIZ GEA4Z FAMNT £ KT WA
faam Y F9a qiez wifg ¥ o gar
T F gAq o4 2 oz far § o am
ATE A FWL R A 7 o AN W@
AT E 1\ W OF 9% G d qFAT Aigar
g walq wa a1 @ F owar SW
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% fag gga A 7z 7 &l ssd-
AT, WTATT AT AANT Apemarfawar w1
qieaTET 7 fqar s, qveg & forar w4
§ uF I19 wiaar wigm favw w=v § fr
grar ag wfed ar 5 gara faafaamy
oEr srEm oh fedy ft fre-faane,
o feet ot wem A1 F1E oft aEma T
A ARG A FEgaAw difa |/, g fe-
aqar a1 i ¥ fazam 7 wmar 21, gy
wqqar snfaans ax &), wwarg g% gf 2rvoar
AT A AT FT AWAR F9F § a1 9 H59
argzifaaar § a7 97 4 g, wE A
frafgarsm &, 9% 7 #5iq &, a7
feslt vz #1 ft sz g fear anar
afgd 1 9%y gl A am ATz 2
ATH AAWT T ALE TN ADGAT I T E
MNT AT H FAT AT L | IT ATAN AV
AMT FHIT H ZFT WA 2 A1 § A Faar
g f& &t wnfdam & g g%, g€
avesaifasar & srare 9w, fasafaares o
FIAT WL &, 4 A AT IR A@T G
EicE A

qeqey wAEA, WA AAHE A E 2
afem awrare q47 & o 9z SEHrd oy
z§ & @ie forar sy SN W A A@ @
argm f Fr 9z @a a5 2 5«1 fmd
siY, St 99794 #, 3 awgy % far g ?
SIgh 4% AWETA 4 A1 AW Z A7 FaT
Ty oAt F17 g7 g5 F fw gur am-
A faar @41 o ¥ 25087 F Fooor IR
A fzar & ; afE gaaT gien 4 0f
T wEm T @ F o & Ak
IEH FIT0 T AT WA AT ¥ oW
fr #tardr ot & fon aza ad av @ a9y
wrew 2 fF 37313 997 T aqr eanfa-
g Fy w1 ¥ fon e 7 ofRar
am9d aafad @7 7 7@ 9% 5 argafE
drqral &1 AU F AT ATEAFAT H
afeer g faam 9 39 oF #@AE
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gtz it 2, foen sama & afaw a7
femiar st | w7 T wETE A wEAW §,

@l 7 7 awmar g fr za a7 F amam

AT ATATAFAT FAT E A FAT (62 AR
T FTH FLAT F AT AT AEIT FAA N
TH GFIT XN EAFAT F1 FEATEA ZA4T %1
st Frew o femfaamg 29 3w # wfa-
A, WATEE, §E avesEfrnar 5 dar
wWE I IWE I E A awmar g @-
AFar & qara, ag fafesT aron a7 I
Mfeg 4 fx #1f wow g Ar A @, 0
FIART A1 azrgar &1 sy o1 Fa A
Frarzasrdr a=41 &1 Seqrga 29 £ 1

g WEIA, ¥ g gArafad #
& ara Al FEar g, € /Ay aqvEtad
F ar ot FEAT § W@ 0T ST AL
AIRIMEIZ F7 1312 | A998 qa3a faea-
framm &t wffam & and 2§50
awTe % W7 fazafaanag & ane 3991 9T
F17 & dgEar femdr g, & e ag 3w
74 www ¥ A4 Ay § fer @ avim &
177 Zofga £4 ZA |

49 9 4z wwar s g e
I AT w1 AR famEfamen s
F1 9T faerr azfa o w7t 9% fagaw
Z1 % wwmar g B7 s 1 agevar A
ats g1 A1 fagao g arfzy s Aan
qar #aT 2, IAFT 7G4 fawrr q3fq aw,
qgt & m3q azfa & v fdaor o mr
«1fegd | qre adarT 7R § A Ava 9
fefa &, gaq w2 @Aw giar § e 99w
F1% faaam adi 2 | gAtafadl @ ogar ™
frr @Y7 o § % Four ade oy 3 fa
ag 4% 2 af @41 1w F wraET fFar
A7 g 2 2 fear | 9 @1 A AR
F 17 7og wray afgAr vf A A @
T AT AvE B oarEe 58 faar oA
AL TZAAT AEL F L
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[ = siveq wwra a |

& agraar &7 % qeaE o [499-
faenag ST FTHSA H A9 AEEAT AT E,
gl Fasr ageitr B 2oar saer
gorat far g 7w sw wmw w1 adia
qeET § ot wagm faewr 2 7 qan e
T AFC A1 amA gaz agt fau g ?
T AW F 9y arg faar 2 5 S 9w
F1 fr faediq agrrar «Y 2, =+di@ 3w
agram fran 2 ar w8t 7 2w wgmar #@
g W12 7 gt faerw feaa 9zm | za
aw &1 gfagm o fovar vafa famger =@
& T S guw T quT 47 ) FHT A FWAT
sgs #v a7 fammn frogw stnEr
BATC AM9-31T ST 4, gAY $eT Al
ey ST awmar A3 2 fFoew mAn A
AT FT AE, W Jrg 921 73 &, femr
¢ [5a% qvgre s oA w99 91 drEdl
g1 9 | wa off g9 wAEaT F1 a1 FEd
@t %9 wga 5 g ot ammar g
AEl 7% 2, A AWA AWT ATHA FIA AT
AVAAT ST @9 7 d | IIENS A
amit w1 wifs faraena gai agi ange
# ST AT WITA A A1ZT AC | AF AT A0
e 2, Ulagfas aer 2 1 zo% a7 zff-
FEATI F wa|z 2, wdm  sfagmEsr
ge faast  sfagmwdi & agw oam
wadag g el sfvgresrd &1 oo %
fr o & wer ofiar & sm oz
qrEAAy w1 ag gaform gar fe owra w
arfzAr sy dv-enfaanh w1 999 o
&1 T | 9 2fae 5% arzo, saw uw
& T & 5 anal o gesfr @ qegar
d1T AHT g6 agt AE AwA ZW, ITHT
A g & Tmowr A g At A a)y
94 B g el & gEabaa aoft aral
* fawg oF aga agr fagrz Aar gan 2
gt iy w1 fadrar gt far &; wifs 2z
ol A1 war &0 gw 7@t whEd § oo
F1 AiET foar | weFa & wai w1 9f=d 7
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AT 97 & 917 fzar T 2; w4t 1 @t
1 qrar & fad go @ 1 73 WA e fag
siifze it 7€ 2 7 w6 uE qe & w1 fE
Art = arge F A | fywmfaed § ag
agrar A1 @1 & 5 sl Aw age & own
Arsr gw s faafet & aiat &, b
% quA ¥ ga% wA 7 fad) g§ frard gz
vz %1 agi & efagrawd & qgF # M-
¥ gqAT A F 08 | wgran fyas #i
=To AequiiaPg  od fag@r & @41 gamr
#%7 7 fag fear & F ot siwil @1 arfa-
faarm wna Wi ¥ & o ¥ W § an
T | ZAET AT e Y ag) fmmv A g
% foar amgwre afafa &1 gzer ar, 99
et frar BF qs@ 287 angg aga as fagm
g % gaa o s g g v owe fa-
zigsTal # 41 A9 &, gg o F1 fawm
g fwwra HagT /@ ant o i
57 @nit &1 w9 & (% agt § agg ag A
sfagraadl & i famz gmt faenfaay
1 F0T AFT TR AT | AR U UF Y
st g, o qF faun v seasife wRE
# f 2w aar 7%, og faug gwder 1 ga%
fareaferarn sazm s 1 oY T g
EIT FA BT A0S Afwre a8 8

urereq wErRd, foar gamEaTe afefr
§ g oft wz 321 91 5 T3 FY awry gt
FT ATATE AWM F1 Af0y grar 2 | =foy Y
ot Tz & wwfa &1 gee ) &9 gEe
faar ar fF faen wafa # wfor fagfor &1
afaary s Faar sima, dfa5 faer o1 af+-
arg aAr faar aey | IwET IAT 98 a1 fF
gW A1 ¥, €37 AqzAAT ¥ |

LR G C I G L G
aigm zfagm @ fm & @vag &
Wi<Aaq 1 Gewpfa @ oF faq qr amfw
THFT AUIN  HATT § FFFAT ATHST q7 )

oo, #fwedt, sqigt anfs faadt o
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arate fase & § o7 ot § wreaad #
stey fepam 1T A7t o9 & w7 guarg @t
g g W gy ) gadr € g, a9 0
agAr UM g A A faar ) wgr g9
Y FAT TH A F AY | ATAT AT FTAEE
¥ 7 fagw sqrmiT & A 92 Zmier 3fA-
B &E0 Z oA AZT WEH A T @FT
faat & qarqwr fpar @% 9@ gt SAEAl,
serwaTr, ZHArdiE arfs adr § s faar)
WA qer f& oy wm dmfew Aar
gresfas fge w1 | § fao wn w9a
frar @ @7 & | A1 AT faear & ged
s Frar &, gud awiw est § AT a
e wisf  areedi Arzmw AT faard A
EEAT F7 A1 £ | A ATAT WA T WIHG
wewfa awm vz § 1 o Amifaar § wney,
qreafoar Harsd | 930 W@ F "4
grtq aiEFfaF gt & d1are 97 O
qwy Taifna #war wEa | S are
za ag # f Al areafer, st
g fafem fw Fdw A U4t ¥ fag
1 fF azt oot oy d=3fa & famg & o2
A arfa & @ WA 3w F g g
Z ) wuifaar & =ro WAL F a3F feamw
arfEed & wF AT AA G 1 7 AW gwY
arq g% =qrfag v A0 gmd aeslE
T Ty Hewfa Fr gvAg AT @ E 0 A
W azi & aiepfas 2aar & aqm & a9 )
IAT W qEAT SlgA & FAY 04§ He-
weiq sl g sfagra gz s v g0
ez W Freafaanesr w2 A T A"
¥ #gi Aoy & fp garn awda w70 ) fEE
fom ? & Fam g B a2 fasafaaman o
M FRE gurE §% 24 arfgy | a
a1q B ALAAT & F7AT E AT 27 AT
1 & ffad | ag I T AT AT AW
3T &) T AT O gt w4 9 fead
Forarfe &t dx fFd 20 £ | A AumAT g
fa ag faega 993 1
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IR WEIAA, TAD AT § OF AT
HYT Fgar wzar g fr for faer sy,
farafaarem sl w3da &1 7 sgman
A9 &, ITFT =@ 2 F frafor & qeaw &
dir 7z a7 & 0F ow m K aw 4R
At drr %7 g8 T fFan o ag 3R
% fan B ame Amafraer aqa ani
FTEH A1 9T geaina Ay avg dr om
e 5 1947 & siy faemdi Gar 21 @ ]
a1 1972 | 39wy v gfqafader ¥
fawad ary; faaifadi #1 =7, s @x
1T Anaar 7 wies &1 &7 39 999 9
AT aga wfaw fwr gan 2 @1 s
ST AT A7 TR0 ZW AR ANGA F4 FE 2
g% FT < 7ET 3 7 g aZ Aargd |1 a8
STIV FTH19 AT E P AT ATAN T TA
qREATAT & qmArT # gav gy faar 27
ey wEiEa, fawr At TE a4 aga
T30 #4911 faar grer qd go Avwam
a1 Fal & FEe @ F 9 e &
AT AT qear | W gt | s AT
30 w1 #1 qra13 # 3 s 42 €1 asd
TH A0 W gt S W vEy 35 e Hue
<Y foar azfs AFH fremen @i I
F1 gardy Az, gay frafraas ag-
IE AMP T3 WX 9Ty F w3, SEr
A=A famar agfa #1 oo w7 @ E
IS Z9 7 drgsawar g ‘s feenar’ foy
ggfy %71 faffezzamr 2, oam sar
& fv gu fwar 9, gaar Aify # ofada
2 AT arwr & R gwT A==y #1399
=gy faar fasdy 1 g ogwdt wW
fearraY foar agfa 21T 4 s gwid
woal A afmafads & g Gl
F1 ATH AT R AET v | 7gi adr ey
arg fr faaat s=w fowar 5 s
qt, 781 a1 afzy mw dR-EN a% W
Prmrait farer g fa § ag s o oA & AW
AL ATF FAE, IOAT AR, W
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- [=T d1gq gFTw At

wast A gfafadts § afavin 2= o9-
faw st & (e 37% awgq &8 {17 g
A1 & o azfeui zafew st & f&
FE WA & (Bu $1€ qwg) o faa w1
wewi #1 aw afay ww w2 g frowredr
2T aF a1 qg TEw AT 78 AE A &
&1 sta, @fFa qgar a1 72 | @Eh | A
3 % fau oA @A E ) TH GFT AR
e A7 afqafafeat # faq faafadt 41
ST g A Al AfiEam W W E
Y 39 9T <1 FT aar o @ g d
AYe =z AT dar Z09R 7 Ar ag Afan
at fr 7 gfafadts &1 sest ¥ 39 4
dtw AN | 9E Hear W7 WA a1 w1
g1 AT 4T | 10 wgarangar g fF gmend
¥ Ay, wreafas faan @@d d@)
afsafadl faaras ox #Efzass Zm
aifgu, w0 fraar foa agfa iy anfegm
a1 &z A1 w7 gan Saifa i
o fomr afmafadis i s@a w1 agmar
2 vg E 3 W FOA g AT @Il
Fifao o #fzn v s gww 47 foar
‘ygfa agt Fi arfao qa gw qu w1 agaar
1 v afgafada 4 9gr 3w oo a9
Wi 2, w7 uF apafen w1 anged gefeaa
T AFA | WX AT AF AZ M AR
fpar ? s oF 21 fame 1T A |

s H FuF A AT g WA g
e ag 7z & & s ;g w1 faen azfa
q fagam w20 & a1 #9 § w7 417 a50R
syt % favar wfd A1 g A 9 g
AT F FIAU TH TR FT 54 A Fifarg
for farawr AW A7 WS A e &
g, AW & Al F s gl o
agfr a7 Wh W7 AT AT A qand §
A E g% ga9 ARA T FEw 5 oam
Sl & Tt A w9 A s
strew fafree @ sitwdy sfeazn it & =7oif § |
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el = A ag 779 zo % ag awe
&1, 0% TEz AMNHT F7 F10 1L foreqy
a9 A AEd | g AT AqEE e
w2EA §1 30 7 A1 AR W g Afag
|Ig 47 IW AT A1 ATA FAF, A1Z I F
THH AN 94T FE, @9 AR qATH
@faw 9ty 17 77 3= = &0 H ow A4
AALIA WY H FAT 7 GIRF A1, A
g, o Zfedar & gar Zar g s W
SALu T 8, IUTEAA WERT, 92 419 FF
FTH AT NG AT FEAT, N9 I &
9z #1 2 | § oA 4% 97 17 grizw g
% A OF 19 FgA AT @1 FE | FHAT S0
41 7 edaar mfts ¥ e gw sodr
FETAT A1 HITA 39 & § Ga1 FG1, 79
AqAT FEAET F AqwA TH AW A AFE
GET FT A, FIT A5 F] 4TAT AZAT-
aterai 71 9 ¥ fau 8% gawa am
ad, qwew arw 20, 25 adt & @ A4r
WA A wEAAz &0 faer SearEy A
dar fgam 2, 77 0% Tay WA Gar #% faar
2 fw faa® w130 F=91 7 wEr oo a09
a3} ¥ 42 gu %97 § 9 vg § oftw ¥ aww
g1 913 v o1qq Tz A1 Al &
a1 W 997 FE, I A T A= FY
FH FAAA AT AT | AT TAT I
gegia a1 %< fzan 3, Faas arafas ara
T F15 ®AT TE ¥ | TATL AAT WA OF
99 F1 yIEAl 2 AT AE AT g I H
far ®7T 73 2, I FA 1 WX @y
ST | CANE A AEE § T AW
A Al & arg 9 waq faErer #r favw
AT E | 9ATE |

SHRI PRANAD KUMAR MUKHER:]EF.
{West Bengal) : Mr. Deputy - Chairman, : SiF,
at the very ouiset, 1 off=r my thanks to Mr,
Om Prakash Tyagi for bringing so  many
things  within the limited discugsion. T must
adrhit my shartcomings. I have not made hat

much study of arigin of Aryans or the cultural
Londage between Mongolians and  Indinhs” s
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to bring all these matters within the discussion on the
reports of the University Grants Commission for the
period 1969-70 and 1970-71. And therefore, I am not
making any attempt to dispute what he said about the
origin of Aryans and about the cultural bondage of this
country . . .

SHRI MAN SINGH VARMA (Uttar Pradesh) :
You mean that history has nothing to do with
education ?

SHRI PRANAB KUMAR MUKHER.JEE : After
hearing so much about the origin of Aryans from Mr.
Tyagi, practially I have forgotten history that I learnt
at school or college . . . {Interruptions).

But'I take exception to some of his remarks
which he made about the University Grants
Commission. Sir, I have heard the English
translation, and the word which he used for
the University Grants Commission s
"impotent" and that they have done nothing.

I think it is not proper to term the University
Grants Commission as 'impotent" or as a post
office and to advise that the University Grants
Commission should wind up its business
because it is, according to the old Jan Sangh
theory at the feet of Mrs. Indira Gandhi. If
you take the trouble of going through the
reports of the University Grants Commission
for the two years under reference, you would
find that apart from grants under various
heads to Universities and institutions affiliated
to Universities, they have done some
commendable work in the fields of research,
advanced studies, in opening new institutions,
in dealing with the problems which are very
serious nowadays in the academic work, and so
on. They have made some concrete suggestions
about examination reforms. They have made
some concerete suggestions about the medium
of instruction. They have enhanced financial
assistance to various research institutions on
humanities, science, technology, engineering

and also on advanced studies.

Sir, if we look at some of the figures which are
reported in these Reports, we will find that the
number of students increased from 11.55 lakhs in
1961-62 1o 30.01 lakhs in 1970-71, the number of]
Universities have increased from 46 in 1961 to 84

in 1971, in addition to
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the institutions which are deemed, according to
section 3 of die University Grants Commission Act, as
Universities. The number of colleges has increased
from 2,749 in 1966-67 academic session to 3,604 in
1970-71 academic session. I need not go into the
details of the financial assistance to these institutions.
But if we look at these figures alone, definitely we can
say that the University Grants Commission should
deserve some the
Members of this House.

congratulations  from hon.

Mr. Deputy Chairman, Sir, if Mr. Tyagi takes the
trouble of going through the sections of the University
Grants Commission Act, 1956, he himself will come
lo the conclusion that the power which was given to
the University Grants Commission is limited. And
within this limited power which the University Grants
Commission had at their disposal, what the University
Grants Commission has done, I must say, and I have
no hesitation in placing it on recori, is commendable,
and we should be proud of it. I do not accept the view
of Mr. Om PraVash Tyagi that they were guided by
any parochial ideas or sectarian ideas. I was astonished
to learn from him that he has taken exception to
granting financial assistance to the Aligarh Muslim
University and he thought that as the Aligarh Muslim
University propagated a particular idea, financial
assistance was granted to them. It is not so. If you look
at the financial assistance given to the Aligarh Muslim
University you will find that the total amount of
assistance given foi the period 1970-71 is Rs. 204
lakhs against the strength of 8,324 students. I would
like lo give another instance, that of Visva-Bharati.
Nearly Rs. 62 lakhs was given to Visva-Bharati as
against 1,283 students. Therefore, I do not know how
he comes to the conclusion that the Aligarh Muslim
University favoured for communal ideas—according
to him, not according lo us.

The Aligarh Muslim University is an important
national institution. They have made valuable
contributions—he may differ from me but ii is a fact.
Nowadays they are conducting a course of research
and study in Medieval History. That is an advance
course of research and study in Medieval History. I
have gone through some of their | ublications and
particularly I would request Mr. Om Prakash Tyagi—
he is a student
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[Shri Pranab Kumar Mukherjee] ef history—to go
through some of these publications. They have don
notable service so far as studies in Medieval History
are concerned. If such an institution is grante
assistance | do not know what is wrong in if
Therefore, I do riot think the criticism which he ha
put forward is substantial.

Mr. Deputy Chairman, nobody would say that
whatever is going on in the academic arena of our
country is good. There are troubles—who does nof
know it ? The State from which I come is a troublg
spot in the academic arena now. The Calcutta
University which is the premier university, established
in 1857, is a trouble spot nowadays. But to make anl
attempt to make certain individuals or institutiong
responsible for it, I think, is not correct. And if we try|
to shift our own responsibility we might not go to the
root of the problem. We may criticise, we may|
condemn, and we may vilify but by this we cannot gef
at the root of the problem, we cannot get rid of the
problem, we cannot arrive at the desired solution
Therefore I think we should take an objective view of
the Reports of the University Grants Commission and
we should keep in mind that they had to perform their
duties with limited resources and limited power.

One of the very serious problems in the acadmic
world which we are having nowadays is the present
system of examination. You know, Sir, in almost all
the universities troubles are there because of the
present examination system. The University Grants
Commission had its Seminar, there was the meeting of
the University Vice-Chancellors, the Education
Commission headed by Dr. Kothari has made certain
recommendations. But nothing serious and positive
has been done in this respect, I would therefore
request the hon. Education Minister to take a serious
note that these problems should not be shelved for a
long period.

In the Calcutta University—of which I was
talking—the results of 1970-71 have not yet been
published. Everyday we talk of hooliganism of the
students, indiscipline among the youth, juvenile
delinquency and all sorts of things. But, Sir, place
yourself as a candidate in an You
appear in 1970

examination.
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and the result of that examination is not published up
to 1972. What would be your psychology ? What
would be your state of mind ? These things are
happening and it is for the University Grants
Commission and it is for the Education Ministry to
look into these porblems seriously. . Nowadays the
Calcutta University Is having more than 2,34,000
students. I am glad that the University Grants
Commission has appointed a Review Committee to
look inlo the problems of the Culcutta University.
And I congratulate the University

Grants Commission that they have 3 P.
M. timely appointed a Committee to
look into the problems of the Calcul'a

University. Today the Culcutta University is having a

student strength of 2,34,000 and odd. Can you imagine,

Mr. Deputy Chairman, that one institution-can conduct

examinations from universiiy to post-gra--duate ftage,

conduct classes for post-graduate sections and in
certain cases for under-graduate sections, do research
and do all types of jobs ? Is it possible physically for
one individual institution ? Therefore I would request
the hon. Minister to look into the suggestion put
forward before the Review Committee and also before
that the Calcutta should be
decentralised. Not only Calcutta University, but
decentralisation in academic system should be our
guiding principle. The West Bengal Secondary Board
of Education is conducting examination for more than
two lakh students. Is it physically possible to conduct
examinations for two lakh students, set the question

him University

papers, get the answer sheets, examine them, and
prepare the mark sheets ? Naturally there are bound to
be errors. It is humanly impossible and that is why I
say there should be decentralisation at every level. I do
not say it can be done overnight nor do I claim that it
should be done immediately but there should be a start.

In the Report of the University Grants Commission
various m?thods are given for sessional assessment
and other types of assessment. I am not a technician
nor an expert on the subject but as a humble student of
educationll can tell you that some of these methods
should be taken up so that the examination system
becomes easier and the anxiety of the students is done
away with. That is the only thing I want from the
Education Minister and the University Grants
Commission.
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Mr. Deputy Chairman, Sir, another thing to which I
would like to draw the attention of the hon. Education
Minister is the medium of instruction. We find in the
Report of the University Grants Commission of 1970-
71 that certain recommendations were made by the
Kothari Commission and they were discussed in the
Committee of Vice-Chancellors and they also made
some recommendations. But those recommendations
are not given effect to, I would only mention one
instance. Some trouble is going on in Gauhati
University. I am sorry my friend, Mr. Bipinpal Das
reminds me that it is a sub judice case and therefore 1
would not mention it but I would like to point out that
similar things may crop up elsewhere. There is a
demand from the Nepalese-speaking students of
Darjeeling and Jalpaiguri Districts for Nepalese to be
made the medium of instruction for them in the North
suggestion to the hon.
Education Minister is that such things should be

Bengal University. My
accepted straightway as far as passible if there is not
any serious difficulty and'time should not be killed in
this manner. Language has a sentimental appeal and
therefore whenever such demands come up before the
academic institutions, before the examining bodies,
before the Universities or before the Government, they
should take prompt action and they should expedite
the whole' thing. That is my only suggestion to the
hon. Minister of Education. (Time bdl rings).

Sir, I would take only two or three minutes more. I
would like to draw the attention of the hon. Minister
to another thing though it does not come directly
within the scope of this discussion on the Reports of
the University Grants Commission, and that is about
adult education and illiteracy. Mr. Deputy Chairman,
here the position is very alarming. According to the
last Census the total number of illiterate people in the
country is 398 million. If we go through the various
Census Reports we find the percentage of literacy has
increased. In 1951 it was 16.6 per cent ; in 1961 it
was 24.0 per cent and in 1971 it was 29.4 per cent but
the actual number of illiterate persons has not
decreased ; it has in fact increased. Today the total
number of illiterate people in our country is almost
half of the whole world's illiterate population. Can we
expect any any
development, any advance to-

social change, economic
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wards socialism keeping 398 million illiterate people
behind us ? Now it is a question—before the
Education Ministry, before the University Grants
Commission—of what priority should be given,
whether the priority should be given to adult
education, mass literacy and eradication of illi eracy
or to higher education ? I leave it to the Education
Minister who himself is an educationist. I know, Sir,
his shortcomings in implementing the priorities
because, Sir, Education is a State subject and he has
not much to do in the field of literacy. But still I want
that something should be done in this respect, and in
that connection, Sir, I would like to reiterate my old
demand which I made on the floor of this House on
many occasions. The protaganists of State autonomy
may rise and stand against me but still I hold this view
that until and unless Education is made a Concurrent
subject, until and unless Education is brought within
the effective control of the Central Ministry, not much
will be done and it cannot be done. You will be
astonished to know, Mr. Deputy Chairman, Sir, that it
is the experience of the Education Ministry here, it is
the experience of the Education Department here, that
whenever for any project of literacy money is
sanctioned to the State Governments, they eat up that
money for other purposes and they neglect it. I must
condemn all the State Governments that they have not
taken it up in right earnest. For the work of literacy
the Central Government has allotted money. They
have started pilot projects. But because of the
negligence and callous of State Governments, these
pilot projects have not been fully utilised.

Mr. Deputy Chairman, Sir, after tweny-five years
of independence, when we are going to celebrate the
25th anniversary of our independence, we should
keep in mind that we have 398 million illiterate
people and that, in spite of four Five-Year Plans, in
spite of investing huge amounts of money for the
development, in spite of doing much towards the
economic development of the country, we are not
even in a position to give the minimum needs, the
basic needs to 398 million people of this country, and
I would request the hon. Minster for Education to
look info it and to do whatever is possible within bis
capacity.

Thank you, Sir.
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DR. K. MATHEW KURIAN (Kerala) : Sir, my
hon. friend Mr. Pranab Kumar made a lirade against
Stale Government.

SHRI PRANAB KUMAR MUKHERIJEE : My
criticism was only against their policy on literacy.

DR. K. MATHEW KURIAN : Of course I have no
soft corner for the State Governments run by his
own party, and I have no soft corner for any single
State Government but, none-the-less, he made a very

serious point which must be discussed. He
suggested  that Education should be made a
Centra! subject or a Concurrent subject—T think

he said Concurrent subject. This is a trend which
is not to be accepted by Members or the Treasury
Benches. T think itis a very dangerous trend. Tt is
did not have
to influence events. They had for|

not as if the Central ~ Government
adequate powers
barring a few years of non-

some States, they had
Congress Party ruling
throughout the country, and they could have through
their political organisation  enabled a reduction of]
illiteracy and an increase in education of the masses,
and

twenty-five
Congress
their own

years,
Governments in
monolithic

and so on. But it has failed for all these years,
to the ruling party, Mr. Pranab
Kumar Mukherjee, of course should know that it is his

the new recruit

own party's mistake during the last 25 years which he
himself so ably narrated, and T would like to afk him
whether he is going 10 celebrate illiteracy or he is
going to celebrate the many achievements in the

field of education.

Sir, T will come to the U. G. C. Reports. It is
unfortunate that the able Education Minister Mr. Nurul
Hasan, has to present the Reports of the U. G. C. for
1969-70 and 1970-71. It is very unfortunate that
Professor Nurul Hasan has been given this unpalatable
task of presenting two old Reports of the U. G. C.—at
least one of them is old. Now what do we find in the
content of the Report of the U. G. C. for 1969-70 ? It is
on page 3. "Within the resources available, the
Commission has made planned and concerted efforts to
meet the , challenge of an unprecedented expansion as
well as the need for raising the level and qua-lily of]
academic achievement." This is the claim, and I looked
through the Report to find
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any substantiation of this assertion. Sir, I must
confess that I have been terribly disappointed by my
inability to find any concrete substatia-tion of this tail
claim. The Report also claims that centres of
advanced study have been created with a selective
approach, with the object of promoting excellence.
that

advanced study have functioned as centres or peaks

The Report even  claims these centres of
of excellence. Not only that. The Report claims that
they have served as pace-setters and breeders of more
This
to contest. The

centres of excellence. is precisely the point

which I want whole educational
policy of the Government of India has been shaped
by a selective approach. against the

selective approach in a limited manner, but what is this

I am not

s<lcclive approach followed by the Government

of India in the past twenty years ? It is essentially an

‘elitist’  approach,  promoting education at the top,
neglecting primary education and secondary
education.  If you see the total allocation  for

education in this country, you will find that one-third
is for primary education, one-third for secondary
education.
secondary

level, in terms unrelated to the total requirements

education and ona-third for higher

Education at the primary level and
of finance, is a massive problem and
priority.
resources in the entire country, of course as a resalt of

should have got
It is true that with the constraints on the

faulty planning and the inability of the ruling party
and the Government to raise resources from where the
money lies, the State Government today are unable to
carry out even their limited task in the field of primary
and secondary education. The finger of accusation
for this shonld be directed against the Central
Government which has not been able to give more
and resources to the State
to carry out the
limited task which has been  assigned to them.
Without  adequate powers and resources  being
transferred to the State Governments, in other words,
State this
problem rannot be tackled at the base. The selective
approach
advanced centres of study. A careful

authority, functions

Governments to enable them

without a meaningful autonomy,
the form of
study of the
several years will show that the

also has been made in
results in the past
advanced centres have remained centres in a pocket
These

advanced centres have not been able to bretd new

without having any multiplier effect.

centres of excellence. On the contrary, they have

become a kind of



169 Re Annual Reports of

introvert status quo establishments by promoting and
perpetuating the 'elitist' character of our educational
system.

The UGC speaks about supporting research and
the new emphasis being given to research. I have got
here a summary of the preliminary report of the fact-
finding commiuee of the Delhi University Research
Scholars Association. Research scholars who have
been activelv engaged in the task of research have
come forward widi this statement :—

"The committee find that the research
scholars are working in such pathetic conditions
in which neither one can think independently
nor do any worth-while research work. They
neither have proper sitting place nor proper
library facilities. There is an overall shortage of
equipment, apparatus, chemicals and other
accessories which are the basic necessities for

doing any worth-while research study."

I would like the hon. Minister to state on the floor of
the House whether this is not true. Is it not true that,
while the number of research scholars enrolled by
universities for Ph. D. and other research has been
increasing, the amount of money that is allotted for
scholarships and library facilities has been lagging
behind ? It is true that more money is spent on
research and libraries, but it is a paltry sum compared
to the increasing demands for scholarships und other
research facilities. The UGC Report for 1969-70 has
devoted a separate paragraph to student affairs. At
page 33 regarding student participation it says : —

"Opinion is generally unanimous on
effective  student  participation in  the
management of hostels, student homes, non-
resident student centres, canteens, libraries and
reading rooms, co-curricular programmes etc.,
etc., as well as on the need for active student co-
operation in the maintenance of discipline. The
question of student participation in the academic
and administrative affairs of the universities and
colleges is, however, being further examined by
a UGC committee."

It is curious that as late as 1969-70, after two
decades of talking about student participation by
the'great experts, when it comes to student
participation in running canteens, in running non-
resident student centres, student

[ 10 AUGUST 1972 ]

University Grants Commission 170

homes, etc. students have participation. They have no
difficulty in granting participation in peripheral
matters, but when it comes to students participation in
academic and administrative matters of the university,
they say a Committee of the UGC is looking into it. I
have gone through the report for 1970-71 of the UGC.
In that report there is a reference to student
participation. If I am not mistaken it is conspicuous
by its absence. A Committee is looking into the
question and that is the end of the nsatter. Similarly
we find that in most of the universities where they
talk about student participation it is only about
peripheral matters. I would also like to show that even
in the Gajendragadkar Committee report, which is
considered by the hon. Minister of Education as a
sacrosanct document—of course I know he himself
has deviated from it where it suits him—of course I
do not agree with it fully and there may be certain
sections of ihe Gajendragadkar Committee Report
which may be useful and adequate, but as a whole
that report is an apologetic report of the discredited
educational policies pursued by the Government ; this
does not make an overall assessment but in parts at
least this statement can be made. Therefore, I would
like the hon. Minister to slate whether he is
considering a reversal of the policies pursued so far
with regard to student participation, whether he will
give directives or advice to the State Governments
and universities through the UGC to ensure that
student participation in academic and administrative
spheres is extended without any further delay.

Similarly, 1 would like to emphasize another point.
While in university education particularly allotments
for university education are distorted in certain fields
which are necessary for the development of capitalism
in this country or the so-called green revolution
through the Agriculture Universities, for various types
of engineering and so on, which suits their capitalist
development, barring this, where it comes to
professional or technical education which will help
the masses of the people, particularly working people,
middle class and so on, and also in this connection
women of the middle class and the lower middle
class, you will find precious little being done,
particularly if you examine the total allocation of the
UGC and the allocation of the universities them-
selves. Emphasis on allocation of funds which will
help creation of courses, professional and technical
courses which will help women to
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[Dr. K. Mathew Kurian] have certain employment
opportunities, is practically lacking barring few
schemes here and there. Education of women,
particularly to enable them to have employment
opportunities, particularly women of the middle class
and the lower middle class—this is an area which has
been neglected in the past.

I would also like the hon. Minister of Education to
refer to the memorandum submitted by the All .India
Federation of University and College Teachers'
Organisation. In their memorandum they had
demanded a uniform running grade of Rs. 550-1850
for all university and college teachers and it should be
a running grade which should be considered. The
usual argument that there is need for hierarchy in the
university teachers profession does not carry very
much conviction. Secondly, there is the question of
uniform service conditions of all eollege and
university teachers all over India and ensuring
statutory security of service and regular payment.

I would also here refer to the question of]
democratisation of university education to ensure
majority of teachers' representation on all university
bodies. In this conneclion I would like to refer to two
questions. When it comes to democratisation, the
Minister might say that all the proposals of the
Gajendragadkar Committee are being implemented
and a comprehensive Bill is being brought forward.
May I refer to the unfortunate, recklessly passed
Aligarh Muslim University Act ? I am not decrying
certain aspects of the Aligarh University Act. When
you look back, it is very clear, as 1 warned in my
speech in this House on the occasion of the discussion
of the Aligarh University Act, that unless the
democratic rights of the teachers and students are
ensured, the teachers and student community cannot
accord favourable codsideration of this Act. What we
really find is that while the Gajendragadkar
Committee had prescribed that the Deans of Faculties
should hold their office by rotation according to
seniority for a period of two years... .on the contrary,
the Aligarh Muslim University (Amendment) Act
makes the Dean an appointee of the Vice-Chancellor,
pure and simple, and the Minister has plainly
misrepresented the Gajendragadkar Commission's
Report. If T understood him correctly, the Minister
claimed that his proposals are in tune with the
Gajendragadkar Commission's Report. But with
reference to the appointment of Deans, he had
actually
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deviated from tha: Commission's Report. Similarly,
we find that in the Aligarh Muslim University
(Amendment) Act openly antidemocratic steps have
been incorporated. For instance, the constitution of
the teachers association and the students' councils will
be decided by the Executive Committee. It is unheard
of that the teachers' association should have a
constitution given to them by the management.

PROF. S. NURUL HASAN : The hon. Member is
speaking—quite rightly—on the Aligarh Muslim
University (Amendment) Act ou which he has
already spoken and to which I have already replied.
And if he is going to go into the dei ails again, would
he expect rut-to devote my time to reply to these
questions ? I cannot allow his statement to remain on
the record of the House without my being given an
opportunity to reply.

DR. K. MATHEW KURIAN : Sir, he said that he
cannot allow it to go on. Is he to allow it or you ?

MR. DEPUTY CHAIRMAN : What he means is
that he would take a lot of time to reply to them.

DR. K. MATHEW KURIAN : I have not taken
any time about it. I was just referring to the question
of democratisation. I have given an example of the
line pursued by his own Ministry. The hon. Minister
when he brought forward the Aligarh University Bill
incorporated all this regarding the constitution of the
teachers' association and the students, councils which
I am claiming is countrary to the spirit of
democratisation, and so far as the appointment of the
Dean is concerned, it 1is contrary to the
Gajendragadkar Commision's Report itself. This is
my submission. Therefore, I have tried to refer to the
Aligarh Muslim University Bill which I submit is a
very relevant matter of the discussion on the
University Grant Commission's Report. What 1 am
dissussing is at the level of policies. Similarly, the
Delhi University Teachers' Association had submitted
a memorandum to the hon. Minister.

PROF. S. NURUL HASAN : This matter is
coming up and there will be a discussion. It can be
raised then.

DR. K. MATHEW KURIAN : I am referring to
the question of the democratic rights
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of ihe teachers. I am giving an illustration which is
very relevant that unless the Minisler accepts the
policy of democratisation we cannot really go ahead.
That is my main point. The Delhi University Teachers'
Association had an agitation. Their agitation arose
from the undemocratic manner in which a Bill has
been brought forward. I want an assurance from the
hon. Minister, nothing more, that before a
comprehensive Bill is being brought forward— will he
assure this House ?—the Delhi University teachers or
for that matter the teachers of the various universities
who are affected by the concerned Bill will be
consulted. We do not want just the Opposition leaders
of this House to be consulted, but will he consult the
Delhi University Teachers' Association before a
comprehensive Bill or even before the Delhi
University (Amendment) Bill is brought forward ?
Therefore, unless democratisation in real terms, that is
consultation with the teachers of the universities, in
matters of edu-tional reform is accepted as a matter of
principle, we will not be able to go ahead.

When we talk about educational reforms, thg
University Grants Commission's Report claims about
lot of things that they have done, particularly about
examination reform. I have got here the Annual Report
and audited Statements of Accounts for 1970-71 of thg
West Beng'al College and University Teachers' Asso-
ciation with reference to examination reform. Whilg
the University Grant Commission is claiming in it
Report of 1970-71 that a lot of reform is being dong
about examination, the Report is absolutely silent on 4
very serious matter, that is enveloping the whole of
West Bengal where education has come to a standstill
In the Calcutta University, in the Kalyani University|
and other universities examinations have become a
mockery. I will quote only one instance of 14.1.72, that
is after the period to which which this Report ig
referring. While we have been given the UGC's Report
about examination reform, what has been happening in
West Bengal ? A section of the local people of
Kamarpukur, on 14.1.72 demanded resignation of
nineteen teachers and the librarian of the collegd
Seventeen of them were forced to resign and
resignations of four of them were accepted by the
Principal then and there. Similarly, in another casg
Prof. Shyam-lal Chakraborty was asked not to come
again to his college, Vidyasagar College for Women at
the point of a revolver. I understahd he was a C. P. I
follower. In most of the Universities in West Benga
education has come to
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a standstill. Examinations have been made a mockery
by the Chhatra Parishad and'Yuva Congress which
belong to the ruling party. If this attitude continues,
what is the point in in discussing the U. G. C. which
has a scheme of examination reform when the reality
in West Bengal is that examinations have been made
a mockery by the ruling party itself ? {lime Bell
rings.)

THE DEPUTY CHAIRMAN : Please wind up.

DR. K. MATHEW KURIAN ; I am finishing. [ am
quoting an instance. One more minute. In Kerala
where 1 come from—I must speak on this for a
moment—for two months education has come to a
standstill. What has been the Government of India
doing ? They talk about right to interfere by taking
education to the Concurrent List. What is the
difficulty in a State, where Congress is also part of the
ruling government, to give protection in the Ninth
Schedule to the Education Act. There are certain
things which the Government of India could have
srraight-way taken up giving constitutional protection
to the Education Bill and so on and to ensure that
education in Kerala does not suffer. Students and
teachers in Kerala are being held to ransom by private
management. Unless the hon. Minister gives
clarification on all these matters of fundamental
policy we cannot really discuss the U. G. C. report
any further.

SHRI THILLAI VILLALAN (Tamil Nadu) : Mr.
Deputy Chairman, Sir, today we are discussing the
two reports of the U. G. C. for 1969-70 and 1970-71.
The first report has been laid on the Table of the
House on 24.6.71 and the second on 2.6.72. My first
submission would be that we are discussing the
report for 1969-70 after three years—after a very
long time.

[THE VICE-CHAIRMAN (SHRI V. B. RAJU) in the
Chair

I would submit that is more or less doing a post
mortem work in the Education department after two
years.

DR. K. MATHEW KURIAN : Post mortem is
usually done immediately ,after death.

SHRI THILLAI VILLALAN : But we are doing
it after two years. My first requst to the
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[Shri Thbilisi Villalan]

hon. Minister would be that he must first take
necessary steps at least to discuss the report of the
same year. The seventieth report we could have
discussed in the same year and the next report.
Seventy-first report this year otherwise this becomes a
formal thing, a farce. We wanted to suggest so many|
things. We wanted to place comments on the working
of the U. G. C. on the sam:: year. This could be taken
into consideration for modification, for alteration, for
implementation. But after two years what is the use of
offering suggestions ? What is the use of giving
comments on the reports which have no effect at all 7
It will be simply discussing in an academical manner |
My first submission would be that the reports must bg
placed before the Parliament then and there and
discussion should take place immediately after the|
report is laid on the Table.

My next submission is of a general nature. Under
the Constitution, we are having a Department of]
Education in the Centre and also in the State. This will
be afferted, if I put it in the legal parlance, by the flaw
of multiplicity. My second submission is this. Edu-
cation is in the List of State Subjects. The State
Government is in direct control of all universities and
colleges ; they are in direct touch widi the teachers ;
they are having direct contact with the students and the
parents. The Central Government is also having a
Department, a Ministry a Minister for Education. But
they have a very meagre number of universities or
educational centres under their direct control. I am of]
the view that this has affected by the flaw of]
multiplicity. We speak every time that we must reduce
the expenditure and avoid wasting public money. But
we are having two institutions, one at the Centre and
one in the State. This is a general Constitutional
matter. In this discussion I wanted to make only a
mention about that. I do not want to proceed further
about this.

Then, my third submission would be that here in
the first Report, I find that under the heading '
'Examination Reform", they have stated so many new
methods. Now the examination method is mainly
running on the path of testing the memory. Testing the
memory is the method now adopted by our
educational system. I would suggest that this is not a
proper method. This can be changed. This can be
modified into testing of taiems. Fo canturies together,
we have been testing the

[ RATYA S\BHA ]

Uniotrsity Grants Commission 176

memory of the students. They will read things and
they will write examinations only to show that they
are having certain things in their memory. They are
not showing their talents. We want to buid up.a
society by the students, by the future citizens of the
country. We want to use their talents for the
rebuilding of the nation. So, the entire system of
examinations, the entire reform, seould run on the
path of testing the talents but not testing of the
memory.

Sir, I will be very brief. I do not want to take much
of the time of the House. I want to take this
opportunity to make a request to the hon. Minister for
Education. I had occasion to go to Uttar Pradesh along
with Mr. Manoharan and two Muslim League
Members of this House, Mr. Abdul Samad and Mr.
Khaja Mohideen. We went to Ferozabad. There I
happened to see the Muslim College there. Due to the
recent agitation the whole college has been burnt to
ashes. We saw with our own eyes each and every
room. The whole library was burnt, the whole
laboratory was burnt. Only the Principal with tears was
left. The other things have been burnt to ashes. The
Principal represented that he came to Delhi and
submitted a memorandum to the Prime Minister and
also the Education Minister that some financial
assistance must be given to them immediately at least
to purchase the furniture benches and desks for the
students. So the Principal represented to us. I am
taking this opportunity to repeat the same request of
the Principal to take immediate steps. The college was
started in the year 1943. It was run by a committee
representing both the communities. The students of the
Hindu community form 60 per cent and that of the
Muslim community 40 per cent. But the college is
called the Muslim College. Now it has been burnt to
ashes. Nothing is left. I would request the honourable
Minister—he comes from the same State he knows full
well about the condition of the college—that he must
take immeditate steps to restart the working of the
college by giving assistance at least for purchasing
furniture and other material for the students.

With this request I conclude my comments on
these two Reports.

SHRI BIPINPAL DAS (Assam) : Mr. Vice-
Chairman, at the very outset I must say that this
institution, the University Grants Commission, —since
its very inception right
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uptil now, has done a very commendable work indeed,
if we only take into consideration the fact that a huge
explosion has taken place in the field of higher
education in the sense that during the last ten years the
number of universities has gone up from 49 to 93, the
number of colleges has gone up from 1,783 to 3,604,
and the number of students in higher education has
gone up from 11.55 lakhs to 30.01 lakhs. These figures
themelves make it very clear that something like an
explosion has taken place in the field of higer
education. Had there been no UGG to take care of this,
I feel absolutely sure, we would have landed in chaos.
I do agree that the University Grants Commission
might not have been able to do what we expected and
what we wanted it to do. They might not have been
able to achieve a hundred per cent success. But had
there been no UGC, had they not taken the steps that
they have taken to meet this situation, there would
have been complete chaos in the field of higher
education today. I am absolutely clear in my mind and
this I say from personal experience. And from that
point of view I would like to congratulate the
University Grants Commission on whatever work they
have done, on whatever achievements they have made.

- But I have to point out a few things. Firstly, taking
the case of education in science and education in
technology, I find that the grants paid in 1970-71 have
come down from what was paid in 1969-70. So the
UGC is answerable to this. The grants paid for science
in 1969-70 were Rs. 360.56 lakhs and in 1970-71 Rs.
345.5 lakhs. When I examine further I find that in
almost all fields the grants have come down, for
instance, in the matter of equipment, in the matter of
books and in the matter of journals. This is something
which must be very seriously taken note of. This is
clear from page 3 of the 1970-71 report. In the matter
of science education, in the matter of equipment,
books and journals the grants paid to universities and
colleges have come down in 1970-71 compared to
what they were in 1969-70. 1 do not know how they
will explain this. But certainly it indicates that instead
of expanding in the matter of science education, we
are lagging behind. I do not know the latest situation.
I am only quoting from the report. In the case of
technology and engineering the grant paid in 1969-70
was 286.14 lakhs whereas in 1970-71 it came down to
186.36 lakhs. It has come down by 100 lakhs. It has
come down in what matters and in what fields ? It has
come down in the matter
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of buildings, in the matter of books and journals,
equipment, fellowships and in almost in every field.
Thi; is something very serious, I should say. Whereas
this country is expected to march forward in the fields
of science education, engineeiing, technology and in
all fields, the grants paid indicate that we have not
expanded or .the UGC has not been able to meet the
requirements of the situation. This I want to bring to
the notice of the Minister because I consider this to be
very serious and the matter should be looked into and
appropriate steps be taken to meet the situation in
future.

Now another matter. When we discussed the UGG
report in 1970 in this House, I pointed out that—I am
repeating it again—the affiliated colleges where major
part of higher education is carried out deserve special
attention. I find from die report that 88 per cent of the
students were enrolled in the affiliated colleges and
over 90 per cent of the students receiving instruction
in science, commerce and medicine were enrolled in
the affiliated colleges. The report says that about 48
per cent of the students at the postgraduate level and
12 per cent of the research scholars in various
faculties were in these colleges in 1970-71. Of the
total academic staff 83 per cent is working in the
affiliated colleges. I have quoted these figures to show
how much burden the affiliated colleges are carrying
in the matter of higher education compared to the
unitary or federal types of universities. If you look at
(his and then try to examine how much financial
assistance has been given to these affiiliated colleges,
then I think the situation'is not very happy at all.
During the year 1970-71 Rs. 11.64 crores were grant-
ed to Universities whereas the total amount granted to
the affiliated colleges whose number is 3,604 was
only Rs. 7.40 crores. To less than 100 universities
UGC has paid Rs. 11.64 crores and to 3,604- affiliated
colleges they paid only Rs. 7.40 crcres. Have they
done real justice to the affiliated colleges ? I leave it to
the judgment of the Education Minis!;::", the UGC and
this House. I may humbly mbmit that justice has not
yd been done to them, although I must admit that
compared to 1969-70 the financial assistance has
doubled and" I am very grateful to them for that. But
still it is lagging far behind the actual the
acquirements. Much still remains to be done. Sir, in
this connection, I may be permitted to make a remark.
Of course we know that high school education does
not come under the purview of the UGC. But, I would
like to make a general remark. We find
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[Shri Bipinpal Das] thai during the last 25 years of
independence, we have been spending more money,
relatively speaking, and paying more attention, com-
paratively sneaking, to the top, neglecting the ' bottom.
Colleges are neglected, affiliated colleges are
neglected and as you go down the ladder, secondary
education and then primary education and so on and so
forth—all are neglected. The whole system, the whole
educational system in our country, stands like an
inverted pyramid : the top is heavy and the bottom is
absolutely weak. Unless this is corrected, I do not
think we are going to have a very healthy and sound
educational system.

Now, Sir, we all know that one of the main
objectives of bringing into existence this UGC was to
raise the standard of education at the higher level. This
is a point which I would like to emphasise today. Now,
I quite agree that in order to raise the standard of
education at the higher level, the UGC has done a
number of diings, introduced a mumber of schemes,
indeed. One cannot just brush aside this by saying that
they have not done anything, as two of my friends just
now said. That will ' be injustice. They have done a
number of things, they have taken a number of
measures and they have introduced a number of
schemes to raise the standard of education.. I do not
want to go into details because there is no time. We all
know it and the Report is full of them. Everybody
knows it and even Dr. Kurian knows this.

DR. K. MATHEW KURIAN : What is the
standard of education in West Bengal ? Mass
copying is going on there. Is that the standard ?

SHRI BIPINPAL
interrupting me ? I
You please listen to
rupt ?

DAS Why are you|
did not interrupt you.
me. Why do you inter|

THE VICE-CHAIRMAN (SHRI V. B. RAJU):
You should not have taken his name.

DR. K. MATHEW KURIAN : Mass copying is
going on there. Is it the standard of of education that
you should have ?

SHRI BIPINPAL DAS : He is not Om Prakash
Tyagi. He is different from Mr". Tyagi. He is a
teacher. If I may say so, people like him are
beneficiaries of the UGC and a
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like him should not make a blanket

accusation like that. It is not fair.

teacher

Now, Sir, I will ask the Education Minister and
also the UGC, in spite of the efforts made, schemes
introduced and measures taken, whether the standard
has fallen. Or has it risen ? If it has not gone up, why
? Sir, the steps they have taken are quite on the right
lines. You cannot find fault with the steps that they
have taken. Still the standard has not gone up. On die
contrary, in some cases, the standard has gone down.
The question is this : Why is it so ?

AN HON. MEMBER : Political interference.

SHRI BIPINPAL DAS : When I think of the
falling standard, I ask myself why it is so. I am trying
to look at this question as an academician and not as a
politician like Mr. Kurian. So, I am trying to examine
this question nut from the perverted political angle of
Dr. Kurian, but from the viewpoint of an academician.

DR. K. MATHEW KURIAN : Do you mean to
say that the mass copying allowed by the Chattra
Parishad is not distortion or perversion ?

SHRT BIPINPAL DAS : They have made all the
efforts. Now, I am making an absolutely individual
suggestion and I am making this suggestion to the
UGC and the Education Ministry. In the whole of the
educational system, the teacher is the central figure.
The teacher is the nucleus around whom the whole
system revolves. Unless we take care of the teacher,
nothing is going to happen. We may have very good
buildings, big libraries, well-equipped laboratories
and all kinds of facilities for the teachers and students.
But, if the teacher is not the right type of man to
teach, if you have not been able to produce the right
type of man to take the responsibility of teaching,
then, all these arrangements will be empty in my
opinion. What have you done to create or to build up a
cadre of the right type of teachers ? Tiiey have done
something. They have the summer institutes, they
have the refresher coures, they have the scholarship
schemes and ilu-y have the research projects. All
these things are there. So many things have been
done. But still the question remains. I say this from
my own experience. If there is the right type of
teacher and if the other amenities and
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facilities are still inadequate, the standard will be
maintained and will go up ; and if all the amenities,
etc. are there but the teacher is of the wrong type,
nothing will happen. This is rhy thesis. I am not going
to make a long speech. So I make an appeal to the
UGC, which has already done a lot of commendable
work through its research work, to examine this
question. The question remains. It has not been
answered.

Take Soviet Russia. They have the highest paid
people in teaching profession. Teachers are the
highest paid. They have produced very good teachers.
And, therefore, if we want to have .good teachers, we
must be able to attract the best to the teaching
profession. But how ? Emoluments alone will not
attract, I must warn you. No. In Soviet Russia, in their
system of society, they build up teachers from the
secondary stage itself—those who would teacli at the
secondary stage and those who would teach at the
higher stage, the University stage and so on. Teachers
are selected and built up according to their merit,
according to their aptitude, according to their calibre,
right from the secondary stage. And then they give a
very high status to them. Today in our country,
teachers have a very low status in society. Therefore,
some more thought should be given to this question :
How can we attract the best possible brains into this
line ;' If you give them a proper status in society so
that thay feel a sense of responsibility for it, only then,
I think, ultimately some result will come out.

One word more and I will finish. I would reques
the UGC to be more careful about two things : First.
the grants paid to the institutions should be properly
utilized. Sir, I need not repeat all the points madg
previously in ethis regard. I am sure that they have
already taken some steps. But, again, I say from 4
little bit of personal experience that all the money that
comes out from the U. G. C. is not always properly
spent. Some machinery should be built up by the U
G. C. itself to have a regular check—and a thorough
check—regarding the proper utilization of grants.

Secondly,—and this is my last point—I have comg¢
across certain cases. The Education Minister may b¢
surprised, I do not know. When I was the Principal of

a College, at that time I came across such a man wh
said, "You want UGC grant ? Give me a contract fo
5 lakhs, 3 lakhs, or 2 lakhs. Give me a
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contract. I will get you the grant". I was stunned. The
man just came into my office, saying this. I told him,
Sir : T do not need your help, if I do not get grant by
the straight door, I won't take it from the backdoor or
in a roundabout manner. I was surprised to find that
several neighbouring colleges took the help of this
architect—the so-called 'architect’ —and got grants
very easily, while a developed college like mine had
to suffer a lot. Now, this is a strange thing.

I know, at the top the University Grants
Commission is managed by very able men, men of
eminence, men of integrity, and of high calibre. But
some trcuble is there at the lower levels. I suggest that
the Chairman, Secretary and other high officials
should take care of the lower levels in the U. G. C, so
that such rackets cannot go on operating. I would like
to take one more minute to answer a question raised
by Dr. Kurian. Unfortunately, Dr. Kurian did not read
the 1970-71 Report and, therefore, he has said that
this report has said nothing about the students'
participation in the University administration. It has
said it. I draw his attention to page 24 of the Report.
And then the Gajendragadkar Committee's report may
not be a very ideal one but certainly it is a step
forward, it is a progressive report and in the light of
that report I will urge upon the Education Minister to
implement the recommendations of this report so far
as demo-cratisation is concerned, so far as the
students' participation is concerned. This has been
done in the case of Aligarh University. It is a good
step and I would suggest that the recommendations be
implemented in the case of all other Universities also.

Y AEET WAz AE (39T 9AW) ¢
THATERS WaEa, § @ fWE & a
afrafady arza wdiad & FEET AT
afaFe @7 & et & e fa=r )

¥ wqnay a1 a7 FgAr A F qe
Fa i dfgam At araear @ go & %
aa fasr ara #397 #1 Afag & AR
g ¥ wden ¢ Faw faar g7
F7 a7 forer 4N srgTar AT | sEdAar s
F 25 W A1 O AAT TH FAHT AT
SOFT WA FT wE) 2, TA% 4% 34, ny
oz @it &Y am fedy ff A F A,
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[y AriTET warz o
ST AT F1 HAGAT F1T qARTHAATET 1T AT
AT FAT &, qEF @1 wwAL |

sftee, @rer df q7a v H AE A
w1 wwr, A1 was avar ar o faen 2
siAg, 80 wfama & sarar 1 4g gATA
25 @ra &7 WAl A1 wafy 1 awgAr 2
g qg A% wWifgr § & awi A
qerrEAT 2 gu Wt aad i arf daa’ @
¢ afew ‘raawez ard v’ & ag gfaw
& 3% F g9 9T GATHT FATHY g, TAT AT
T F a9 q7 quaT qEr =wear | R
sy For Y stAar o fafas wdr & e
80 Al & wrar WO HTAT AT
famar 40 s, 39 3w H gq qA0d A
1T 39 A F F1U A gE AWFR AT
AT ot gdr A § g4 g @ A€
FET AT FFAT |

ot HEW\W =+F (FET H3A ) : @019 HIA
AT g R E?

oft AWEET AEIT S oars, 3w Al
F1 @l g9 fagras 94 #1 gaar &
AT A7 O d59 & a1z ZAr FJifg |

of( U W9 : ATIST QAT & are §
g WE

S} AWIAC AQE@ WE . R A+
H &34 & 1% S0 F AT AT ALY @Al
2 swwr var ad frgasr feasi §
Rl %:; SAET A H’&'?jﬂ' g| (Interruption)
m:@%mﬁﬁﬁwm|

gaawteaer (off dto dto 7)) @ wTE
H1Ea, UH ATTHT TITH @EN F AT |

sft AmwAT wwd wEl o oEErT ZTEw
8 & ZOr 7 o gEE 9 )
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4 r,M,

i ug faEmm sT @ g o @A 3w
i farrr 1 yega: wsq #1 fawa aan faa
&1 o afywia wsEt ¥ awz w1 @
AYfsrr | & faver & 3¢ foan sfaem &+
a7 § a gfrm & Fav fraar @ F
&1 7 ¥a9 UF UG, IAL N2W FT IAEIO
AITH AR TEAT ATFAT § 1 A2t 9T feen
9% fomar @=i g1 &, soy g & o
stfas gfa v & §mr & 98 I am
#l Aifad wvar g fF aw awan A
frar g v F=mEY & | e agt 9T JAAa
¥ 9% 9¢ Nrad A 9% @ &, 9w &
fawfog faame a0 & sz g arEa
qgt W v 2, afew gfew F =R F
T 9T ARA A9 @ g | A faw
at® & oWt Wisfeasd faaeli # owa
FT oara &, A 9w § forer frwmr oy
a7 & awTa 7 9 & e gfaatadt araa
FfamT A A 4@ g 20 F@ Wr arer
o & AWTT H WEA § | AR SAHT, AT
ATGTAT, ITHT GITATH] T 4T B e
F 1o Fwifeas 9@ FRar o awar et
8 o et avg w1 @w & faar e
qFAT 21

A, T &1 a9l 1 9 § S e
A4 € 2. IEAT AT 7 far weAY St @
e fzamr ArEar ) 419 o9 W OH
forar & &i7 W arfa &Y w0 &, 7 9% oft-
feafaat & st fasom = amw w2 faar 2,
ITAN AT | A+ S 0 =ara Famrar wgan
Bl A FiEa-araaT ¥ 1 e guem
FAT ATZATE |

arer ag v ar g1 A & fs faen
mifers, el famfaamedi § ooar
Saw =t frar 8, fegia fowr ax &
H9d sfva w1 stfawier awg = fear @, s+
oo Feqfa ar Iq-Feafa 7@ @ smar
#1 @rw ay fremd arfe do umo ar
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feely Fems ged 32 & siw 1 gaafa o
IO a7 Aar 20 G qgt a7
T AT A& FAT FEANE, @FA (A1 7747
dtzwam Wt MeFrd fFaaraia &
fafwn famafaaraay @ avgacfs & sa
@ frad of 3 foegia fasaframedi § 990
oraT syara fFar 3 7 o Foas #rde e
vge mfeme m gt 12 § a9 g, faedm
A 20 A1 25 | %1 afza @ forar
¥ eda # F0E o wiF a4 w21, Fe A
97 gafa ar sv-gealy ar 23 § 0 @
maz = At s safan awa 26 il
g fepafon Ara< a1 9397 § ¢ 59 2
@A Azt &1 fadamy safzar
AT FA F )

T A A FEEAT F7H A Arg F
fazafagarat # faar w1 @2 gn?, faw-
fageai & sammaa &1, fmar a1 awE
AN £ a1 A SAEIA § | NG T2 AT 3
fF arzm-TaaT w1 ww foen 5198 &, ozfa-
frezz #1 2, somas 91 2, afea 91 fganfa
F 419 # 7@t 2ar, 91 freafagare 21 auesi
# afemfea 781 2z, sa9 qar faar 38 war
qg IAXT FHEATA] FT OHEEEA ST qr
agl wwar 2, fazmiaat & wlamar @
Tl awer 421 a%aAr & o\ fawafazarm
FI AFEATH] 9L IAF] @EA AOE AL
wFar 2 | oAy epfa s avd 1 § feme
g1 & iz ar Arfe o e # frzmT
19 ¥ arg gregA-gigaz fage fEar e
2 ag ama =@ a &1 Far g fF gHa
&1 | w1 FAFAA a7 a1 faRa oA §
q9 FWIF arzg-aiaa7 @@ 51 oFEEy
AdIZa Ay w2 A fama wa & awr
& grTA-aAa} ggf Atz @1 W9 8 AT
Tl F AT AAAL A7 TAALZ A WT
a7 g @l fazafagarea 2ar 21 gafan
oy grAzee guen faas =d € oF Iw
qgAL AW F FTE-FEFA A1 AT 0
argA-aiEaT 91 I 2@ g, faer arg
A faeafazaray @ adi g 2, 3w
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A A1 1 FEFA #7739 5 w07 q04r
A9 AT TG T =W 8 F IA qATEr
FaeaTg ava faadr i, i gfaam
Foear? [adt @, giafady § @9 @
faZe &1 qam FIA @A T A 92ET
TR AL F AT A & oqaq #57
seaad &7, 41 qma fe ard & sfaw awg
4 famfagmag 7 ar< ada fen
2 W AR TACFFATE | T A A FA
A1 frafamamag = fea @ & awar 2.
zalan & fraga w7ar g, wedt wdian &
fr oAy #1% sgmear &€ anfw  farear et
forzid fazafagaraa § sq@ Haq w1 w@fa-
Flar a9 FMAT g, 37 &1 &8 92 97 fAgew
fFar w1 | 399 o awrEl #1 wsaw
FEA0 ) EFHE OF G709 AT ZOIT ) wTA |1
SIFACE, A NTE FuggA A § 5
IATI A AT FTHE w0 AL E, I
ATH-AAAT 9 F1 FlY wiar 781 s
zafan fF 29 97 9w &1 07 & | faar
T, T T w1 Al femg s
qgi A1 ATy OF FaT A1 25-26
ar% F1 IW A AT UATEE F1aT 2, A8
Arar 3 fw gwar zdr oz o femw @
AT E, AT AR FT A0S AIAT 78, faem-
fagmam ¥y saean § i 337 &1, Ivganfa
g @1 1% st Jg fasar za gfe
& ag waers ¢ 5 odr agedr &y s
FrA # fawn F9a adt @ feafagamg
7 gty frge &t &, ot famafagaeat
g aeafaa 21, 9 w9 ¥ &9 5 & 41 10
#IE GIFEAY F 9% 72 faar Praafagaem @
farE T3 gl a famEfagaent @
AEATAT00 qUITT § agd waz fast )
zady ar, =g, st F s Agar
gﬂ%ﬂﬁafﬁ?goiﬁoﬁoﬁ&ﬁm
§ @ & 9am ¥ fau @ dyarn Faifa
AT 2, T AGZAAT AFE FT & AEN )
3= anmar faifer o § e s 9
oz fauit ar &fvee somw Gz Fol
faz dro uae e | WA S s fawm-
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[+t ariteaT warm |
fagarant & ux am % faseora 41 foiE
wa @ A 3 s gem fm oS drerEr
fraifea v af & g0 o e grar sa%T
AT E17 F a7 FFEAA oAar zE &)
TaFT Ado ag gt & R om 9% A
F @R O ST FATES Al a & AW
F1 FE qgr w7 ag s e & ane
TFT § | F aqq gwA A O IIMEI AT
Z offaaz &) & w7 gowER fe-
fagaras § a1 @t 7y e B g afw
gemrs fage feo oo, foma aee
agd & wamaE 4 fEE FTor &)
T8 ga4 @Wgd A7 AT Foar dearel
g% § o A gawl e 9w &
R AFA § | A A0 § AT q AT FIA
forara @ w33 o 71 @ faenfadi
| frgwroawg A=z @1 @ & A
EEACIE AN e Ll 1 A
ferrr s st 2w i agT 9% wmn
F3, FIfF gATIT awy A0z AT & | SR
aE T AE e T 9% gw A
& 7z g= fear fs zw @ g9t am #%
ATET AW FA A | gWw AW F OHT AA
9% IEM U9 Hoag 71 fF ogw & |
are gy F | fow gw AW § @
T 77 A 5 zua 79 A ge
7 AT | atfay § 3 g5 @ 97 agud gy
w5 FE W17 avA @ gw wARy @Swd
frg 2 @rsazgawg & @ fagw
git fmafaadi § oz & fag ar &
Fofr fosrr szt w74 o fraaee & ani
#1 Freafaanen & fowrardt, gomt sfvam,
AT A=8T aE T AT AF & |

AT, TALY AT | 47 FEAT qATEAT E
f dos ifzfom w9dr &1 o § ag
& fr ferar deardi 7 st Frgfeaat &1 gai
Tz wd ol W f avewafad freme &
st ga frgfemat 7 a1 o9 1 77 99 @@
ot AT T FLHF A T A% F A FOAA
ar faaw 7Y qmar 5 avewafos frar
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F anr fzafyamemt & srermgs ar greamas
frrgga 7 @1 o

A UF gaA A A el e e
H1gar § | Ao faealramndt § sq@eE-
gran &1 aga ==1 gy g, o ag ==l
Adl 2t 2 f& enfaw gz sorasdear
# 0, AR FRT A AAATEALAQT A
G @ g, 7z fefafes w97 @ g
zurer @ara g s frendt & fad sed
¥ TN F agean a1 agear 2 R
aug § g9 gwa 9% 4g gfratadl § @,
FHF 72 744 AN ¥ TAq 999 9% 9g @«
¥ Az 7 ar A7 e 7w § @ @,
g% A3 arggd 7 swae &), 9% o
Zezar §1 WY araea) g1,AT IHET S, IHHT
e T SHamEadaar & @17 wd
WA | osw qw oAt 90 o wdr famarr
wearal F1 a8 g & fa faafadi & ford
A ¥ A §1 sAgeqr wEf @, ayfad
TEAFTAT K1 AT AE1 ¢ | sl fame
qaTaT war # Azt agfaa Geermar £
araeqT AEF &, W F1 IaE fan @94-
%74, aiewfas FrAwq ar awfas Fd-
wH AT F1E wyaeqr A& 2 | T oA
el & sarg W famdi #r wwEE
Zrar & fadmr #Y Ay, IEET wEE garn
2 B Y AR, IAF( TEEE AT § FEL
T FTHT FV 1T | { AT FEAET W A
#, gl 97 7@ a%g ¥ AqedG § W Ag
&t faamdt gfnw fadar & siw @l smar |
gzl & faardf gefasr =% & v, 20
foater 41 17 adt oA, @ F  famdf
gefirsr gt azid & awng § qIWATEY A
FT UFAIGF FA] & ATAAT FATT qHL
A & AT qarEt F S agf wwa ) ar
# ATTE ATEAW & WAAT ST T 4 TH HIY
femr wmgar § 5 s ag 9wy & &
forenfiaai & sqmmesgimar s @1 gl
foverr dearsl #, Freafraeel ® awgw
frar &1 qrarATr AW &1 7 AiF ¥ WS
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A1 THT sgear wyAr geit fF faanfaat
F1 WA L 797 F g qqy forerr deenei
F FATHH 7 F |

94§ Sfaw a1 wg FT qWeq FEO
#1C a7 & ader A | el oY s s
& afeT a3 ot & Fga e § o9
Faw &gz A & £ A€, qF 3@ # ademd
wF walta gt o @ § site A wgm fw
TR AN AT ATH AT ALA, W AR
TAFAATSH GATH  F FAT HAIT | HYA AAA
w, foa¥ g ¥ uF far 3w w1 Adwie
AT ATAT B, IART AT FT U AT
# zamr AR guE oy G erqear wom
aar fr foms 22 S8 #3, 99 w9,
FEATAT L, SAY AT ava ? FET AG AT
az qgfq aqaq § 7 Aowy omoww 2 fF
wirz & 718 Greafraar &, ok & 2
¥ara wgar g v rd A ol
f arst & a¢ w1 7 gt 8 1 ag uF
qae g wft & AR oenfede g
% wrgd A §, o frdww 2@ § s
fema 78 g wF Wi fredle & = &
are fr ag Azt A1 A% wF, ¥ w0
FLHF | (Time bell rings) § 0F gz
SAT | A A 1 A Uw W g
TEF Wl & T\ g 987 & eniEy
FT1 Tofaad St ATT WWA AR
adven #Y Fifeat stiw & aamn =wiiEw 7z
gav wnit # & o ag wifra
Az sAT § 4 (s A ¥ ar o
wdza ¥ ot Fft-wdt wtmq, TEr A
3 Proa ¥ gueaml § owa W OAR
FTfrat 199 FIX FT TAT AT AT AT OF
A1 feg Ay @ T A wEE @ IR
4,000 sifert sttt § IuF A & 9T
F1 4,000 T@ f@d 41 F ot dT FT
siaty {1 gx Fvi 97 qeEe fam 2§ A
oftz qAT FT A &1 AN Z | AE AR AU
e

g & arfad) aa v ST AT ST
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famtrar =gan g 1 @dt oAt off 7 59 fam
98 ¥l 91 {5 Ty wnar § &Y e
I F giEA0T F1 FAeqr F, 4w fou
AT AT A G # ziEieA § fag 27
FUg wvar vArE frar a1, @fsw 50 amm
AT o7 @9 A ARV Z | ITHT FIAT
7z 2 fr gfvafadt & @ arsams 2z +m
amq fawr &7 §, =991 9w uF frarg &
Ziearard 1 4,000 &7 Tavww faear 2
dl a8 3@d & f# J0T gane wqar az
WER WEAT T F AT HFA F W g
I &% Sg a7 gnfAeaafor fye
amararzag fav & & gawr 8, 10
Za o fra wdar s wfer & @R
e fga & 1 ¥ 7 7 &0 7 wedy
ot & fadaa w&m F o dfrodlo ¥ wregn
A oag ot sraear ¢ f gfaafad &
#ifre Sread #1 ganfemaafay 1 fas
#ifH I7FT Fa7 W semr @l & &k
I AvFAr @ afaw gt E, s
oar &1 e wifge @ 5 ae-few
& 1| F ag w1 ST SiEad w5 s
at fire difqae dread £3 5537

=t ngdi 7| (fage) @ g 9
=E WEEd, Yo to dre AV fuiE FmA
¥ AT AL AT § AT 9 I H |
wgar 4z & o wmr afqm aot & fao ar
gifenfaai & fa3, g7 g4} & fov @ 99
frasi & fr o sAF wAw & fag &8
AAT TAH F—qEFT qOA | FAW AT AT
& fr o Wiz 2id S A S e &
o iy fr fagm &, woegrr &, wer g3
2 za wdl & faF sfa amar & & sy
2 aifs =gt 71 gfrafadis swfifis &
wE | THE AA-A A A A A rgar
qr f& a7 a6 FEAUEe & fad w0E
crttan fafema & ol 3=v foar & gy
FAT 917 &% T avafaa soww i 57
T wEAl &1 gfeava 7 & aw # F@ar g
fs 7o Sfto Hro AT FT T & | A
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[ = wgrErT @ )

ey f & godr fedm # arg, @ anvw
AW UF AfwEr AT AEA g 498 18
% fr oo 2fad  1969-70 =y fawid
Faw | # s gfvafedt &1 46 ar
YT was Fy gear 1,783 4, a7 raEy
gerr 11,55,380 & 9wy 1970-71 &
feqrz & o 3@ fr gfaafadis & g
49 2 Wit afT Frew vad &1 W@ e
gra W I & T | a1 gEE auE ¥ an
T# aré fo gfmafedw @t ag af, #ber
Fra WY IA € @ A grA | sad &
7 | OF AT 4T a9A | 987 @151 1969-
70 ¥ #dz7 v av fadd & @ 1970-
71 ¥ wrzATE 4T 97 | 09 §, §9
aae # 73 snan | w0 AT 7 ¥
aE g § o w wrEAad ey A
qe o ¥ frar arw A fod & owd
srerraefen Sqvar a8t &1 smam-nedEy
w1 §aT (ot & 99 @ ¥ 7% $9
a &1 @ agar ¢ fF ferd & 9wz W
F7d ¥ 71 famwedt & am@ @l 0f 2 A
# 780 % agar, sfEa § 9 SOA AFI
fr ag #91 & @ &7 F@E A@ AW
A RE ;. - .

fogn sty @WIw FEAO WATET  AGT
wepfa faamr & sowest (o Fo dto
awa) : @ A & foid afed, S forE
FoFdra

off wgwiT 3w : § A FE W O§
o vgT 1| g ggreawa § dfad, dest
fq7 &1 1969-70 ¥ i 7z Fe=y fUx
g1

gaaaeqs (&t dto #to T ) WAl
T S, ATT T AT AT w7 |

f wgwlT T\ : 97 O AW &fad,
1970-71 4% Pt o gw w2 @ #, T
gFeRaT #. .
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FqEaTens (i dodto v ): 98 STATH
# aar Za, s s afzd, qaw @ g

oft AW @@ ¢ aH Far fFogEd
trar w4 #, Tafan G @ =

A, o7 77 e fr aga o wafaar
FAdt 8, &% aF wAfzat §, & w0 gz
T AEan, 9 32 ¥ gga df #9AW
stT 1970-71 & W Fmar§ & aga 4t
FHRAIS g% A9 FY A€ Sy ) Bfaww q
ST |rgr B aa e wwfedi | adr o,
fady #572Y & o, ow ff 2fom @ o
ot anfaandt <ar mr 2 7 st o fand
% 9gq A FH AT AT # IAH uF W Ag
2 &7 sre Z\ar |t @ag Ieea fHar an
gAT oY WL mAtA § gewam fEanogar
qET )

# g fr wwd due W AR
fregee Zreed & fawrw & fau fadg dvsmn
aga g wifge arfe am e 9@ fad
fraferii %1, w3 frdt gawi A sewm
faerr 2 a9 oz 2z ST oq ¥ aE I
VLTS F1 07 T37 21 8% |

u7 uifregm 13 § earq oFaifrees
#r famarar o &, wfF 9z & aamar
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g e fufas & 7 € faad o
¥ 9z aFR FA § AT Tg AT g1
¥ afems %1 g AE &1 F ag F=An
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# g § | qg MEAdE aEad § Saar v
AIFI E AR a1 F AT g oA f
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@ AEN | AT HIYd FET A€, AT
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ATYFT GREY e W 2 1 IW avg @
FAAT H WF FVE FAATEA WA FE@r g v
gfea et &1 @ faaw W sqaEa
W wd § At fadw gfea gt e
aqT &5 & 7 gWIt et off s § i ad
T & efge 1 3a¥ | A ¥ el
# o dmr s ? wwAT Fow F gfagra
F1 ZET AT 1 FAT Sae H q=Al K1 GIA
& fao o sy, S @wfeAi @ wT O
St #1 faard 41 sTAW F qgq FT swrAr
aTere e war 2 | A fawq gEr wd
&, o &1 faeg agd asT & A fasa
F1 g0 g, fomit gn 18 1 7 91 g9 )
g ar A AT AAT I

At & aay fadza s s @ s
aafic ait foredy g5 @ @ Fr @ sEw
ww g, @A g whwA g @ g
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TH FTLEA A, TZ WA T A1 £, ;q
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H 4% § w9 7 9%, ey g § =9y
# afex a8, dfawar g e W &
fraafaama & foed 4 s fralg @
% 1T F qEIEETEl ANTH &1 AT &
AAF AR Anriw aq 9% |

fagrz w59 ¥ sz aga @ 7€ uF
it gfrafadia g, Gea @ix & swar
=T ATHGT FIAT FEAT | A9 €9 AT
%1 2fad fs 1887 3 gwrgram gimafast
¥ equear g 41 @tv 1970-71 F¥ foard
# wrw g @ e aEl o gl o1 e
16,086 4t | wrrmqe gfafadr £ eqrqar
1960 # g§ «\T gl 9w oAl ¥ Fen
703 35977 & S dqEm § &
agt 9% fadt arz fradt & (9 2@ ag
fedtd wdt amenat § fw fow afaafadt 1
fpaer wreza 41w &1 wrEw %W & AR
¥ faid § g oft adf qaam @ g 6K
AT 7 @ go st #e gror 37 fafew
fear war & fr fra gfeafadt &1 fead
gz & 0% 21 e gfaafady w1 arga
& faw, defifrafor & fag, feadt oz &
wg g, Ag @@ a1 & AE E, AT AEd F
A1 § F7 AF ag@vAr v F ) Iwd ar
¥ zaar & fearmn & f few gfaafad
¥ fead ora &1 wiEl A g w1 A
Al faar wmar &, wo grem & ae §oard
CREEiR

# @ arad ag AT s wwEarg
fF srst fagre % st Fyzafamay &, sat
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AT HETEIT 3 pp j
[ﬁ ! l herefore, our position even in the matter of

anfqs grea agd @ud g @ faar sifas
wgmaar & 3 FFafy ad v awy g (Tiwe
bell vings) F 7 | m HIAA uz TG
agar g & AvE grAT 1 gEn F aw
gz, fred gu s &1 zfex & 7 %7 Geet
famafamag #) gqz@ a0 Az0 ) @9
ag wa # @1 7@ & fF faa fasafemnami
F1 ST A fFAr ATE g F A
a5 faraa § ot fom fazafaaaar #
sz & faar o 2, 7@ & @ 3@
=0 78 fagad &) feen gfaafadr &
ar? ¥ war war @ oo famafaamg &
grdl &1 AraaT §9 90 97 &) WA
T qzAT F W1 OHo Qo AT Ao To
faardf i @193 faga ¢ @9 & 3%
Fat v gAdr gfamn 78 & a3, Faad
fr feht Frmafaama & gear 1 41 Sl
g1 o feecft famafaamam 1 g7 9wt
#t wgrEar 3 7 £ @17 a9 fazafraea
fiw? go gansl o § @0 97 AT A
d=qr @FH SqIAT 2, I 9T AW FH
AT XA F | A A AGF A A AT
feamar svgar g, #its gare it fooan w4t
ot #, ¥ uw ang 54 ¥ s SR fear-
fadsa & arg ag 1w A99 219 "7 faar
g1 dwm Fvarg F F g0 e #ro
grar o #Y fomsar 1 399w 919 § @99
# zig Fam FEAR AfE o site Hie
arEaq H 2@, quTE & Feaw & fAu g
F1 G2r FT A% |

SHRI BHUPESH GUPTA : Mr. Vice-Chairman,
Sir, we are discussing two Reports together. This
gives us some disadvantage in the sense that we
cannot concentrate on either. Anyhow this gives us an
occasion to express our very broad reactions to some
aspects of the education policy of the Government of
India and also of the States. In so far as the University
Grants Commission is concerned, we are well aware
that it is not a policy-making body. It has to function
within the framework of the policies laid down by the
Central Government and also within the limitations of
what is done in  the States by the State
Governments, as

discussion seems a little complicated. All the same,
we venture to discuss this matter in the light of
whatever experience we have got. Naturally those
amongst us who are connected with education are
more the subject and hence more
competent to give their advice. But before I'start,
I would like to make one observation. 1 do not
quite understand whether the Government of India
has any education policy or mnot. So far as I can
make out, the most favourable interpretation I can
make for the Govfrnment of India is, it is hardly any
education policy.  Perhaps they will say education
being a State subject, it is not possible to formulate
such a policy. But then there is planning and also in a
broad way they are expected to provide some
guidelines for' education. Not that something is
not done. We shall examine some features of
what appeared to be the policy as indicated in the
reports of the UGC. And also we get an inkling of it
or perhaps a little more comprehensively we. get an
account of it in the Kothari Commission report. But
in so far as the Gajendragadkar Commission report
is concerned, I would ask the Government not to be
very much enamoured as it appears to be. It is
not the Holy Bible of the academic world that we
have got today that everything must be based on the
recommendations of the  Gajendragadkar
Commission. It is not the sesame for solving all our
problems of education. Iwould advise the Education
Minister and I would also . suggest to the Prime
Minister that I think it is better sometime they should
seek the opinion of enlightened and  progressive
educationists, ., teachers and students organisations as
to what they have to say on the recommendations
made in the Gajendragadkar Commission report.
This is very very important because Mr. Gajen-
dragadkar—himself a very learned man, per-, sonally
I have got very good relations with him, I have
nothing against him—I do not think either from the
point of view of students or from the point of view
of the academic world, although he had been a Vice-
Chancellor for a while, is the most suited person to
go in depth into this tortuous question and offer the

informed on

kind of suggestions and proposals that are
required to be made. This is what 1 feel
Therefore, nothing should be taken from that report

uncritically. There may be something good. Take
that. There are certain things definitely bad. Reject
them. Anyhow, one should not create  the
impression in the country that
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Gajendragadkar Commission report is the final
version of wisdom in this matter. Then, let us discuss
it in full in the House, let us express our opinion on
the Gajendragadkar Commission report, in that way.
in the proper way. That has rot been done. I think if
we go by that kind of a thing, we shall be misleading
ourselves and we shall be misleading the academic
world and misleading the country also. Now, the
assessment of education is not a problem of statistical
presentation. It is not food problem. Sometimes we
say food production has gone up ; therefore, every-
thing is okay"; a green revolution has taken place
because wheat production has gone up or something
like that. It is useless just to tell us—not that they are
unimportant—that the number of colleges has gone up
from 1700 in 1961-62 to 3:04 in 1970-71 or for that
matter the enrolment of students has gone up from
11.55 lakhs in the beginning of the decade to so much
at ths end of the decade in 1970-71. Well, first of all,
don't think that it has very much increased. My friend
there called it an explosion. He has an interesting
sense of explosion. Only in ten years 1700 colleges in
a country like India with so many States having come
up in ten years ! And he thinks almost a nuclear bomb
has exploded producing colleges all over the country,
all fall-out all over the country. Somebody has
dropped a thermonuclear bomb with colleges packed
in it and the country has been given so many colleges.
This was what was said by Shri Bipinpal Das who is
not now in the House. This was what he felt when he
said that an explosion has taken place on the basis of
this figure. Ultimately he contradicted himself. The
enrolment figure has gone up from 11 lakhs to 30
lakhs. That increase in ten years in a country like ours
is not very much. Then why talk about it so much ? In
a developing country the rate of progress in such
matters—this is not rate of growth in economy—
should be much higher. These figures certainly do not
speak a very eloquent story. That is what I want to
point out.

What about other figures ? They are not gone into.
At the graduate level the enrolment in 1970-71 .was
17,46,000. At the post-graduate stage it was 1,61,000.
What happened to the rest ? Why they could not enter
post-graduate institutions ? Many could not go there.
There should be some explanation for it. Everybody
knows that the reason is post-graduate education in
our country is so terribly expensive
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that almost 90 per cent of the people coming from the
common stock are not in a position to afford post-
graduate education, unless they have the advantage of
scholarships. What is hidden behind these statistics
should be gone into.

Then comes the question of science and technical
education. What has happened to so many of our
science and technical colleges and institutions? Some
of them are not working properly. Others are
shrinking. Many things are happening to others. We
receive complaints that in many places admissions
have stopped officially or unofficially in a particular
manner. All these things we come to know. These
things are not stated in this report. Yet we live in an
age of scientific and technological revolution where
we find in our country scientific and technological
education, instead of being promoted, is being
restricted in some places and discouraged in other
places. Those who emerge from these institutions as
fully qualified scientists are today standing in the
queue for employment. Many of them are without
jobs. Some well qualified among them are forced to
leave the country and some are even forced to commit
suicide. These reports do not tell this story.

Therefore, these reports have to be taken with
great limitations. It is the same old approach. It is
written with an upper class approach by people
belonging to upper class who live very well with
excellent dining tables and drawing rooms and who
live in high society with all the advantages of modern
world. They write such reports and they function in
this way. Naturally they do not feel for the sections of
people coming from the bottom. Yet they have high
aspiratfons and so on. That is why this thing does not
cross their mind. They proceed to produce reports of
this kind. I do not blame them personally, because it
is their mental make-up and they are conditioned in a
society like that and they are not in a position to
reflect upon them in the natural course of things.
They have to labour for that and they have to study
them specially. So, Sir, this Report has this limitation.

Now, the problem in our educational system is this
that budgetary allocations are very inadequate and
somehow or other, our Education Ministers at the
Centre have failed to impress upon the Central
Government to make
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the necessary allocation and we have also failed to
help them in getting the money they should get for
education. At the State level, the same story is
repeated. When it comes to hudgeting for education,
they always plead lack of funds. I think this is a
serious matter and this should be gone into. All the
Chief Ministers should pay a little more attention to
the requirements of education so that the funds
required are made available. I am no. asking for funds
to be wasted as it is done in some cases today. But,
without funds you cannot cope with the problems of]
modern education. Even according to this Report, the
expenditure on epuipment, etc. is very little. Now,
modern education, scientific and technical education,
you cannot impart today without drawing upon the
knowledge of science which is developing in other
parts of the world. In fact, you have to import SO many
equipments from other countries for which we require
a lot of allocations including foreign exchange and
this should not be grudged. This is what I say. I think
here again there is tardiness on the part of the
Government. But, how they are going to settle it, I do
not know. This is an eternal problem of the Indian
budgetary system. Our education is tardy, but our
Education Ministers are not always so. Here I am not
talking about Prof. Hasan. In the States, some of the
Education Ministers are very well looked after and
well fed. I am not talkine about it officially that
way. Secretaries are there very much. Sir, there was an
Education Secretary in his Ministry some years ago. I
think it was Mr. Kirpal Singh. I do not know the name
now, I have forgotten the name. He was an ICS
Officer and he used to spend six months in a year in
Paris or somewhere in Europe to'look after the
education in India ! 'I think that has been stopped now
by the way we criticised it. He did it, because he
thought that his presence there was very essential for
getting some spiritual education there to radiate his
knowledge all over India'

Now, you will see that even under the heads of
expenditure on hostels, building construction, etc, the
grant is not very much. Because, after all, where will
they come from ? Where will they come from if, after
all, the UGC is not given money by the Central
Government, if the necessary allocation is not made
by Parliament and if the Central Government is not
approached for such allocations ?
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Then, Sir, let me come to another point. It is about
the curriculum. The standard of education has fallen. I
entirely agree. , . . Sir, my friend of 'explosion' has
come now. He is entering the House now. I was just
mentioning about his eloquence on explosion. I agree
with him. The standard has fallen. But, Sir, there
should be an analysis as to why it has fallen, who is
responsible for it and what the conditions are that have
caused the decline in the standard of education. You
should try to know how to save the situation. Serious
thought should be given to this problem and here, Sir,
the co-operation of the teachers, students, lecturers and
everybody else is needed for evolving a policy. There
is no suggestion coming from anybody. Individuals
may make their suggestions. Sometimes politicians
also give suggestions ex cathtdra or offer suggestions
extempore. But, collective suggestions are not
forthcoming as to how the problem should be tackled.
In fact, Sir, the problem has not been nationally posed
at all. Even at the State level the problem has not been
posed as to why the standard of education is falling. In
some cases, it is very, very serious. Now, Sir, that has
to be gone into today. Curricula must be reformed.
This curriculum will not work ; it is out of date. Let us
realise it. The Central Government should take the
initiative in this matter and set the pace. It cannot draw
up the curricula, I understand. But certainly it can give
a lead in inspiring others to do so. Anyhow, a
discussion should start for a radical reform in the
curricula for our college education and higher
education. In every part of the world, the curriculum is
being changed. But in India most of the old things are
still being read. In fact, some of the professors do not
know the other parts of the world. Such things are
happening. This is very, very important.

Here again we say that we are a secular State. But
some of the teaching is permeated with communal
outlook. Some of the history books and other
literature are permeated with communal poison
indirectly.or directly. What about that ? What about
seculiarism? I would like to know. In the colleges and
other places, textbooks and history books should be
gone into. You cannot leave it like that. If we have
certain ideas, if we have a look at the world, at the
developments of the world, if we look into the history
and historical process, then, certainly we shall be
entitled to look at history of retrospect and see
whether historians had put things correctly and
whether students
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are being taught proper things. That also is very
important . . . (Time bell).

Don't ring the bell like that. I will take a few
minutes.

Then, uniform conditions are essential every-
where. This is another thing. This is not the function
of the University Grants Commission. But cenainly
the Central Government should try to sec that in the
States, uniform service conditions come as far as
possible, within the broad framework.

Uniform grades of pay should be there for the
same posts, otherwise nepotism comes, Nepotism
should not be allowed to grow in our academic
institutions. Let it grow elsewhere. I am not
supporting it anywhere. If it grows in our academic
institutions, then, I am sorry to say, vested interests
grow. It has grown even in Shantiniketan. It has
grown which have been ideal
universities nowadays in some States. Now, you can
understand what is happening in other places.

in universities

1

Then, I think, the probationary period for the
teachers should not exceed more than one year in any
case. I think that is very, very important.

Then I would suggest another thing. The
Gajendragadkar Commission has dealt with it and this
Report also refers to it—the elected bodies and all that
or democratisation of education. How are we going to
tackle this problem ? It is not an easy task, I realise.
But it has to be undertaken seriously. Unless there is
democratisation of academic bodies and the system of
education, you will not be able to cope with all other
problems connected with the promotion of high ideals
of education that we have before us. Now, nationally,
democra-tisation presupposes the unleashing of the
creative initiative of the teachers, professors,
lecturers, scientific workers, students and so on. They
have direct association vvitli the leadership of
education, with the management of education at
different levels. Therefore, I think all educational
bodies should have them. But the present tendency in
the Government of India is, according to me, more
and more to accept the principle of nomination. This
is a dangerous game. Nomination should be the least
part of it. You should have them filled by elected
representatives of teachers, students and others. There
are many bodies—academic bodies— like the
Syndicate, Senate, Academic
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Council, Faculties, Board of Studies and so on. They
should be elected bodies. The representatives should
be elected by the people concerned, whether it is the
teachers or the students or the non-teaching staff.
They all should be represented by election, not
nomination. The present tendency on the part of the
Government authorities is to have them backed with
nomination. This must be given up. This is my very
strong suggestion.

SHRI BIPINPAL DAS : What do you say about
the principle of rotation ?

SHRI BHUPESH GUPTA : To rotate what ?
AN HON. MEMBER: Rotate the Vice-Chancellor.

SHRI BIPINPAL DAS : Among the teachers.

SHRI BHUPESH GUPTA : That you can discuss.
But nobody is going to be there permanently. Even
the Rajya Sabha Members— even myself—are
not'permanenly elected. You can discuss it but the
election principle should be there. This is what I am
suggesting. What you say should also be considered.

Vice-Chancellors should be chosen from
amongst the teachers of the universities. Now what
is happening? Sir, you may be a V ice-Chancellor.
You are sitting here but you may be occupying . . .

THE VICE-CHAIRMAN (SHRIV. B.RAJU): 1
am not competent.

SHRI BHUPESH GUPTA : How could it be ? If
Shrimnli Indira Gandhi asks you, shall you say "No"
? You cannot say "No", I am sure.

A retired Judge is a Vice-Chancellor. What
connection has a Judge with education ?—I cannot
understand. Somehow people have to be found jobs
and if nothing is available for them then at least
chairmanship of the British India Corporation of
Kanpur or a vice-chancellorship or chairmanship of an
oil company or some such thing should be there. Here
this should be stopped. A Vice-Chancellor'should be
an Kcadem'ci;Mi with experience. I say, a politician
need not go there. There are enough people,
good
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corps. Let them look forward to high positions,
exalted positions and they should feel that their merit
would be recognised and so on. So, that is very very
important.

Why should Governors be Chancellors ?—I
cannot understand. All this kind of bureaucratic
outlook should go. Academic bodies should be really
academ'c bodies, manned by academic people. The
Ministry of Education should be manned by
academic persons generally, if possible. Well, we can
always find from among the M Ps. and MLAs
academic persons, if at the time of the election you
give the nomination keeping in mind that there will
be need for an Education Minister.

Finally, one thing I should like to say—all this
Report you may discuss. The problem of education is
extremely serious. Education is in a bad shape in our
country. Nobody says that education has been in
deadlock in many parts of the country. Many colleges
have not been functioning ; universities have closed
down ; examinations do not take place. Nothing about
the deadlock is given in this Report. Some statistics
are given, that's all. There is a crisis in
education. And we have to

overcome these things by our con-5 P.
M. joint efforts by drawing together
all our resources. That is what should be

our

done.

Finally,'in this connection the cosi of education is a
very very important factor. Today it is becoming
prohibitive for the poorer sections of the community. I
do not know ; if the present trends continue unless
scholarships are very liberally provided for the poorer
sections of the community how many people can
afford higher education ? Within our country* 21
"percent of the population is comprised of Scheduled
Castes and Scheduled Tribes and" most of them are
poor and you see even after 25 years of
independence—the anniversary we shall be celebrating
soon—many of them are lagging behind, have been
left behind. About them constitutional promises have
been made but we have not fulfilled them. Well, what
are we to do ? How can they pay so much ; how can
they afford higher education ? The portals of the
University most of them cannot enter because they
have not got the wherewithal to enter Universities or
other centres of higher learning and education. This
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is another problem we have to take cate of. I know
certain facilities are being given but they are far too
inadequate ; compared to their needs and
requirements they are very little. I think those sections
of the community, especially the toiling sections of
the people must be helped in this regard. I have
mentioned Scheduled Castes and Scheduled Tribes
because we have undertaken under our Constitution
certain special obligations towards the Harijans and
the Scheduled Tribes and other sections. We must
fulfil those obligations and for that we must make the
necessary provision not only for their primary
education but also for uplifting them to higher
levels of education. Where is the provision ? At the
rate we are going we cannot do anything to them.
Therefore f think the cost of education should be
tackled as a major problem. How you will solve it T
cannot say at the moment but it has got to be solved. I
think we should make investment in education. It is
investment in nation-building ; it is an investment out
of which dividends will be reaped J by generation
after generation. It is not something where we print
the coupon and get the money. This way you invest in
the new generation. You educate them and the divi-
dends will be rich. That is how you should view this
matter. It is cultural regeneration of the country that is
involved in the whole thing. Therefore I suggest that
the Central Government should apply its mind to the
problem of this high cost of education in the country,
whether it is residential education in the Universities
or non-residential education. That is very very
important.

I appeal to the Government that here in-Delhi and
in other places all the privately owned colleges should
be taken over by the Government. They have no place
whatsoever in the new set-up. While we are talking
about nationalisation of industry we are allowing
privately owned colleges, colleges run by indus-
trialists, big landlords and other elements where they
do all kinds of things. We have known the incident in
the Salwan College' where a teacher was dismissed
from service simply because he had married some
lady belonging to another community. Many things
are going on ; despotic administration is going on in
these colleges. Why all these categories of colleges ?
Government college, Government-aided collfge,
Sponsored college, privately owned college, charitable
college—all these things should go. Colleges should
be taken over from
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the private hands. That is very very essential. Just as |
am opposed to Pubic Schools I am opposed to private
colleges. These are some of the suggestions I wanted
to make. Many of these things are not mentioned in
these Upper Class Reports that we have got but then
we are dealing with a Government which is run by
upper class people.

SHRI K. CHANDRASEKHARAN (Kerala) : Mr.
Vice-Chairman, Sir, I do not propose at this late stage
of the debate to go into great details. I shall confine
myself, Sir, to two points. It would be seen from the
1969-70 Report that three aspects are broadly
discussed and fairly concluded, and they are on the
medium of instruction, on examinations and on
national policy of education. I shall take up the
subject of examinations first.

So far as the examinations are concerned, in detail
the 1969-70 Report has gone into the same and
suggested various items for the purpose of improving
the mode and procedure of the examinations as they
are being conducted by the universities today. But one
thing, Sir, which this Repot t has completely missed is
the fact that the large number of students who are
taking these examinations in the various universities in
the country, are put to a lot of difficulty and trouble
not only during the period of their examinations and
immediately thereafter, hut also in regard to finding
out prospects in regard to higher education and further
education after the examination results are published
on account of the fact, Sir, that most of these
universities conduct examinations in an erratic manner
with an erratic timetable. It had been the practice at
least some years back to have the colleges closed
somewhere about March and the examinations
conducted in March-April and the results announced in
May-June, and the colleges reopen for further studies
somewhere about July. But this time-table, which is
still adhered to on paper, is never being adhered to by
any of the universities in this country, and in many
universities, Sir, the colleges close some time in April,
the examinations are conducted in May, June, July and
sometimes even in August, and the results are
ultimately awaited in the month of September. This is
a very critical situation so far as the students are
concerned. And I would therefore take this opportunity
of submitting to the University Grants Commission
that they should not only see the
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details and procedure of the examinations but also
see  whether they are sticking to the timetable in
regard to the conduct of these examinations and the
results of these examinations. The second aspect that I
would like to dwell on it the matter of these
examinations is whether it is not necessary to have a
thorough revision in regard to the present mode
of examinations itself. It was stated at least by one
or two hon. Members in the course of the debate in
this House that students at least in certain places in
the country are rebelling against the present mode
of examinations. It is true, Sir, that there is a lot
of discontent not only in the places  where this
situation of rebelling against the  present
mode of examinations  has prevailed, but in
almost all other places, the hurried and hasty manner
in which the answer papers are ultimately
assessed by the examiners gives little oppor-
tunities so far as the examined student is concerned
for a fair and proper examination of what he has
undergone. And, therefore, it is necessary for the
universities to consider, particularly in the wake of
the large number of students who are taking these
examinations in various universiries, whether a
better and more effective method of assessment of
the student cannot be had. I would suggest that the
assessment be left, by and large, to the colleges
concerned. In a small State like Kerala where
we had only one university until about three years
back, today we are having three universities. In
spite of the fact that there are three universities and
two affiliating universities— one is yet to affiliate any
college— the problems that the students face, so far
as the irexaminations are concerned, continue to be

there. The problems have not been in any way
minimised. That fact that these examinations are
being conducted according to an erratic time-

table continues. The criticism that the papers are
being looked into in a hasty and hurried manner
continues. So, I would respectfully suggest to the

hon. Education Minister, who is certainly a
very competent person to go into these things,
and to this highpowered Commission, which is
in charge of university education, to an extent

in this country, to consider whether ihe colleges
cannot be treated as units for the purpose of
examination. In Japan they have got more than
400 universities. They call every college a university.

In India we have got a number ol colleges
affiliated to a particular university and  the
charge  of conducting the examinations and the

respo..si-
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bilily for examining the students is given to these
universities. I submit that, in view of the number, it is
jusl an impossible task. I would, therefore, suggest a
review of the procedure for conducting examinations
by the universities.

Secondly, in regard to the medium of instruction, I
have made a very bitter criticism on the floor of this
House that the conversion of all the English-medium
colleges into a regional-medium college in the
particular State would create untold problems in the
future and it would ultimately affect the integrity and
homogeniety of this nation The hon. Dr. V. K. R. V.
Rao, who was at that time the Education Minister,
replied that he was helpless. He told me on the floor of
the House that the position had been determined and
decided for once by the Education Commission in
1964-66. It seems from the Report of the University
Grants Commission for 1969-70 that the Commission
at a conference of Vice-Chancellors had considered
this aspect. It is in fair agreement with the
recommendations of the Education Commission. I
have no doubt that English will have to be replaced. I
have no doubt that English has ebsolutely no scope so
far as the future of the country is concerned. English
has got to be replaced by the languages of this
country. But so far as university education is
concerned, if we put emphasis for replacing English
on the local languages, regional languages, it would
not help. I 3ubmit that equal emphasis should be given
to the national and official language of the country,
that is, Hindi. I accuse the University Grants Commis-
sion of not laying any emphasis on this national aspect
so far as national integration is concerned, the national
language is concerned and homogeniety and integrity
of this country are concerned. I find from these two
Raports and from the previous Reports that they have
done nothing so far as the sponsoring of Hindi
education, especially at the higher level, is concerned.
I find from the Report for 1970-71 that a Schedule is
given of the universities and deemed-universilies. I
would ask the UGC to take into occount those
organisations particularly which are existing in the
non-Hindi areas and which are doing the work of
spreading Hindi education by giving degrees and post-
graduate degrees. These have to be recognised as
degrees and postgraduate degrees. You should treat
them as universities and deemcd-universiiies for the

purpose
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of giving grants to such institutions. The third thing
that I would like to lay emphasis on on the basis of the
1969-70 report is in regard to the national policy on
education. I am not sure whether there is any such
national policy on education yet. Spreking on the
subject I am not prepared to concede any further power
to the Central Government so far as the subject of
education is concerned. It has been suggested, more in
despair, that education may be made a Central subject
or a Concurrent subject. Education is a subject so far
as the State is concerned in many spheres. If you go
into the three Lists, List I, List II amd List III, of the
Seventh Schedule of the Constitution, you will find
there are distinct subjects so far as education is
concerned, which are the clear and ultimate
responsibility of the Central Government also. In this
regard the Central Government has failed to formulate
and the University Grants Comission also has failed to
formulate a national policy on education. We have got
different patterns of university education in the various
States in this country, and so far as the citizens are
concerned, who go from one State to the other, it is not
possible for them to get the type of higher education
for which they were equipped in a particular State.

I am only touching one more aspect and I will
close. I know that you are requesting me or rather
asking me to close. I am referring to the question of
the persent impasse that has eome about in my State
of Kerala. I am surprised that in spite of the fact that
more than half the number of colleges in ' Kerala
have not yet reopened even though we are in mid-
August, the University Grants Commission or the
Central Government have failed to look into the
matter. I am not saying that there is any direct
responsibility upon them, but certainly, Sir, when
giants are being disbursed by the University Grants
Commission and there is a totality of responsibility in
the Central Government, nothing has been asked so
far as the Government is concerned or the U. G. C. is
concerned as to why this situation has arisen in
Kerala.

I support the demand made by the hon. Member,
Mr. Bhupesh Gupta, that private sponsoring of
education in this country must stop. The hon.
Member, Mr. Bhupesh Gupta, stated that privately-
managed colleges should not be there. I go further
and say that there should not be a single
privately-managed
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educational institution in this country, whether
it be school or college. They should all be
run by Government or by public agencies, and
then only the troubles that we are having in a
State like Kerala, where the largest number
of colleges, the totality of colleges, are being
run in the private seetor, will not be repeated
in that State and will not be repeated in other
States in the country.

Thank you.
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Mg, Depury CuatrMAN in the Chair

SHRI NABIN CHANDRA BURAGOHAIN
(Assam) : Mr. Deputy Chairman, Sir, I
welcome the U. G. C. Reports for both the
years, Really 1 feel proud that education in
India has expanded a great deal and colleges
and universities have multiplied. Really these
institutions have been doing a great service to
the poor masses. We are glad to find that the
U. G, C. is giving thought to bringing reforms
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in the educational system of India. They are
thinking of mainly two reforms, reform of
examination and reform of the conduct of the
students in the colleges and universities. They are
thinking of reforming the examination in a way
that the questions in the examinations would be
problem-oriented instead of  memory-oriented.
Also  they are going to democratise the
administration of the universities by giving proper
opportunities to the students because they think
that students are part and parcel of the college or
the university. I am really glad to find all the
details in the reports. But 1 foe] more
information is needed. So I would draw the
attention of the hon. Minister in  this respect to
have a proper assessment of the colleges and the
universities and their products. We  need more
information on how the products of the colleges
and universities behave in the society after they
have come out of the colleges and universities,
how they have contributed their mite to the
development of the society, to the improvement of
the country or to serve the national objectives.
We find that in some cases they have not
behaved as they were expected to by  the
universities and colleges. So, further reports of the
conduct of the students after they eome out of the.
colleges and universities will be very much
appreciated. I think the hon. Minister will give
thought to it. Now, some of the speakers have
raised some points and they have also opposed the
system of bringing judges to the universities. But I
find from the history of education that some of
judges of the Supreme Court as well as tfje
High Courts have administered universities in a
very fine manner. As for example, in the Delhi
University, Maurice Gwyer, the Chief Judge of
the Federal Court during the British days. He
managed and administered the University in
a very fine manner. Another example is that of
the late Ashutosh Mukherji, father of Dr. Shyama
Prasad Mukherji. He was a judge. He became
Vice-Chancellor of the Calcutta University. At
that time the whole region of eastern India with
Assam, Nagaland and NEFA and also the whole of
Bengal, were under the Calcutta University. He
democratised the = whole university system. He
brought new light to the University. He proved
to be a very efficient administrator of the Calcutta
University. He was a light to  the educational
system in India. So I deprecate the idea that
judges should not be brought to the universities,
because, judges are not only judges, they are tea-
chers of law. There are many talented people
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who act as judges. Many of the judges have proved to
be very efficient administrators of universities. So I
oppose that view. Another point I find from the report
is about the teacher-studenc ratio. In 1968-69 the
teacher-pupil ratio v/as 1 : 19.3 but during 1969-70 the
teacher-pupil ratio was 1 : 20.3, which means the ratio
of teacher-pupil ratio has declined. I( is the
responsibility of the Education Ministry and the UGC
to see that this ratio is increased because a teacher can
teach better if he has to teach a less number of
students. Then, I would draw the attention of the hon.
Minister to some of the points raised by some of the
critics. They asked whether this system of education
has produced the proper type of students, because they
find that our students, when they come out of the
Indian universities with good results, go abroad and
get further training and education there at the cost of
the poor tax-payers in India and they pass very
creditably from the universities in foreign countries,
but after they have finished their examinations there
creditably, they become hesitant to come back to
India. Why ? Because they say thai they cannot expect
the standard of living that they were having in foreign
coun-ti ies and for that reason they do not like to come
back to India. Those critics find fault with our
educational system for this. The presf-nt system has
failed to arm them with feeling for India. Is our
educational system responsible for this or is it the
mentality of the students that is responsible for this ?

Then, generally it is seen that many who are
responsible for commission of riots and other crimes
are our educated people. They direcily take part in
these or indirectly incite others to take part. Those
critics say that it is our educational system that is
responsible for this behaviour.

Thirdly, it is seen that many of the students who
come out of educational institutions after finishing
their education are directly responsible for offences
under the Untouchability Act. Those critics think that
the present system of education has not produced
right type of citizens (Time bell rings.)

I request the Minister to give thought to to some
of these problems. Lastly, I welcome these reports of
the University Grants Commission.

THE MINISTER OF EDUCATION, SOCIAL
WELFARE AND CULTURE (PROF. S. NURUL
HASAN) : How long would the House like to sit ?
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MR. DEPUTY CHAIRMAN : Up to 6.30. It will
be better if you could finish your reply even before
that.

PROF. S. NURUL HASAN : I shall be brief]
because I can see strain on ihe face of hon. Members.

I would first of all like to express my deep sense
of gratitude to the hon. Members for the several
important points which they have made. These would
certainly enable the Ministry of Education as well as
the University Grants Commission to shape their
policies. Also I feel beholden to the hon. Members
for the kind references which they were good enough
to make to me personally.

I owe an apology to the House for bringing the two
reportstogether. But in this connection I would submit
that the copy of the report for 1969-70 is under the
normal rules of the UGC to be compiled by the end of
the year 1970. But printing and translation took some
time and it was received in the Ministry in May 1971
and was laid on the Table of the Rajya Sabha on
24.6.1971. A notice for consideration of the same was
given on July 26, 1971. Subsequently notice was
again given by me on November 2, 1971, on April 10,
1972 and May 27, 1972 and then finally again on
August 1, 1972. It was my good fortune that this time
my Motion has been taken up for consideration in the
same session. Therefore, what I am trying to submit is
that the Education Ministry has been wanting to bring
this report to the House so that the Ministry and the
Commission would benefit from it. Sir, I will very
briefly refer 10 some of the more important points that
have been made. First of all, it is a question of funds.
Several hon. Members have mentioned that adequate
funds have not been placed at the disposal of the
University Grants Commission. I must confess, Sir,
lhat 1 share their feelings as well as their
apprehensions. I know that the country is faced with
resource difficulties. I also realise that within the
realm of education, inter-sectoral priorities have to be
dearly spelt out. If we have to further the
constitutional directive, money will have to be spent
much more proportionately for the primaty sector than
for secondary or higher education. And, it means that
perhaps it will not be possible for us to find for the
University Grants Commission the resources which,
not only the Commission, but the whole House
including
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myself think, are absolutely essential if we are to get
adequate returns on this investment in higher
education.

Sir, 1 feel that I must take up the point which
several honourable Members have raised and which
my honourable friend, Shri Bhupesh Gupta,
emphasised and about which the Government itself is
feeling very strongly and that is that on the one hand,
given the constraint of resources, we cannot spread the
butter too thinly that worthwhile results do not come
and, on the other hand, we must ensure that the rising
cost of education does not result in a situation in which
the sons and daughters of the economically and
socially depressed sections of the population are pre-
vented from receiving the highest education assuming
that they have the competence to do so. I agree that we
have to give very serious thought to the question of
remedial courses, particularly in respect of those
sections of our population who have not had any
opportunity to receive any education at home. Children
of parents, whose total vocabulary would be within a
few hundreds and whose forefathers even would not
have been lettered, cannot be expected to compete on
an equal footing with the children of those who have
had the benefit of higher education and we certainly do
not wish the class distinction to be perpetrated or
perpetuated. Therefore, it is a very important matter
and I and the Government are deeply conscious of the
fact that there should be proper remedial courses, that
there should be a proper national scholarship policy
and that there should be adequate provision of hostel
facilities, so that there is no demand necessarily to
open a college, where it would be nationally uneco-
nomic to open a college.

Sir, as all of my educationist friends here would
agree with me, there is a certain minimum faculty
which is needed for interaction. If a subject has to be
taught properly, then, there must be a specialist in
each of the major branches of that subject and in any
institution there should be a minimum number of
subjects so that interdisciplinary approach can grow.

As you are aware, Sir, there are two major trends
which are noticeable in the field of education and
knowledge today. On the one hand, in each subject
there is a greater and growing specialization. One has
to go deeper and deeper into sub-branches and sub-
branches of each field of knowledge, and it is
virtually becoming impossible for any teacher
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[Prof. S. Nurul Hasan] howsoever brilliant and
experiencfd he might be, for him to know or to
develop the expertise in all branches of his own
subject. On the other hand, the boundary line that
used to divide the subjects is becoming more and
more faint. Inter-disciplinary studies are acquiring
greater prominence.

I do not want to go into all these details. But these
are the realities of life. The U.G.C. Report has
referred to it. And this will have lo be taken into
account. And if we do take it into account, then for
any college there must be a minimum curriculum, so
that the teachers can retain their creativity, because,
without contributing to knowledge, the teachers will
not intellectually grow. And without a close
association of teachers with students and the rubbing
of intellects, neither would benefit. If we keep these
factors into account, then we can start colleges in a
planned way.

Now, if this situation is to be combined with other
purposes, that is to say, education has to be a class
composition and the student population has to
undergo a change, then hostel policy and scholarship
policy would become more and more important. The
Education Ministry has been discussing this matter
with the State Education Ministers.

Sir, I am deeply conscious of the fact that
education is a State subject and that the Ministry of
Education at the centre has to work within the
framework of the Constitution. We have, Sir, a
responsibility to you, to the other House, and the
whole country, in respect of determination of
standards and in a few other matters. But it is
basically a State subject. But what I am happy to
report, Sir, is that in the discussion that I have been
having with the State Education Ministers, there is a
growing iden;ity of views, and I am at the moment
feeling very optimistic that at the forthcoming
meeting of the Central Advisory Board of Education,
of which all Slate Education Ministers are members,
at least some fundamental and basic decision would
be taken which would enable things to improve.

Sir, a reference has been made to the question of
evaluation of the type of education that is being
given. Sir, so far as the long-term valuation is
concerned, to which an hon. member referred, I am
afraid the long-term results of the type of education
that we
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are giving will take such a long time that, maybe, it
will not be possible to come to any definite
conclusions which would lead us to act. But we must,
I agree with the hon. Members, periodically review
and assess not only our cducaiional system but our
machinery-— the machinery of the U.G.C, the
functioning of the colleges and the functioning of the
Universities.

Sir, a reference was made lo the Kothari
Commission. The purpose of the Kothari Commission
was precisely to undertake such a review. It was on the
basis of the Kothari Commission — some of the hon.
Members seem to have forge'.ton — that they have
adopted a document known as the 'National Policy on
Education' in 1968 and it has been provided therein that
after five yeats they would like a review to be
undertaken as to what progress has been made to
implement this particular Resolution. But even before
such a review takes place, I think we must give
adequate attention to what has quite rightly been
stressed by many hon. Members and that is that we
must keep on continuously examining whether we are
contributing to a transformation of Indian society and
whether our educational system is geared in the
direction of socialism. I entirely agree that this matter
must receive proper attention but, Sir, one of (he
necessary pre-conditions of movement in that direction
is that the country should be able to become self-reliant,
that science and technology should grow. In the UGC's
budget the technological educa'ion, part of it, does not
fully figure because polytechnics and engineering
colleges are not necessarily parts of Universities. Only
where 'hese colleges are parts of the University, you
will rind in the budget and in the figures given by the
UGC this point reflected. As the hon. Memb»rs would
recall, the budget of the Indian Institute of Technology
does not pass through the UGC. The All India Council
of Technical Education gives direct grants to various
engineering colleges and polytechnics and regional
colleges of engineering which have been set up in
different parts of the country. But what we must all
remember is that unless the quality of science education
is improved, we will not be able to move in the
direction in which we want and our dependence on
foreign factors would continue. The growth of science
does not necessarily mean acquisition of more
knowledge of scientific facts but the capacity to
contribute the growth of scientific ideas and the
development of a
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scientific attitude towards life and the scientific
temper. Unfortunately, Sir, we as a part of our long
tradition of tolerance have developed a personality,
one part of which may be entirely scientific and the
other may be totally unscientific. 1 earnesly hope that
our Universities would contribute to the integration of
the personality so that the scientific work and the
scientific temper can go hand in hand.

The University Grants Commission has taken many
very important steps to improve the content of science
education, the method of science education, and have
admitted to give research support to science. What they
have done is not as much as the country needs but the
fault principally lies with the inadequacy of the
resources. As the hon. Member, Shri Bhupesh Gupia,
quite rightly pointed out, scientific research today is a
very expensive thing. We need sophisticated
equipment, we need workshops, we need people who
would be able 'to maintain these equipment and
perhaps a more radical thinking is needed about
sharing of the sophisticated equipment so that we
could maximise the use of whatever equipment

we have to acquire. I have no 6 P. M.
doubt that the UGC is conscious of

the need for sharping this equipment—
the National Council of Science and Technology is
also conscious of it—and that we will be able to draw
up a plan I hope fairly soon whereby the various
teaching and the various research institutions in the
country—it does not matter to which Ministry they
belong—-will be able to pool their resources so that
even within the limited resources more equipment
and more scientific facilities will become possible.

There are just a few points on which I must
necessarily give information. Reference was made to
Calcutta  University. The  University  Grants
Commission has alrady appointed a Committee under
the Chairmanship of Mr. Justice A. K. Mukherjee and
its terms of reference are to assess broadly the needs
of higher education and research and to work out
plans of development during the next ten years or so,
secondly to examine the question of conferring status
on autonomous colleges and selected institutions on
the lines recommended by the Kolhari Commission,
and in the light of the foregoing to recommend such
changes in the structure and organisation of the
University as wriuld enable it to fulfil its role and
obligations
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effectively and adequately and to indicate the
financial implications of its recommendations. Sir,
this is one of the few academic committees which
have been pinned down to work out the financial
implications of their recommendations.

Sir, several Members have quite rightly pointed
out the importance and the pivotal role of the teachers
in the whole process of education. It is obvious that if
we are unable to get the most talented people which
our society can produce to the teaching profession, if
we are unable to associate them with the decision-
making processes and involve them as well as the
students in the vital processes without which no
University can function, namely, the formulation of
syllabus, evaluation, determining the method of
evaluation and providing facilities for research, then I
think, Sir, the frustration would continue. I would
also like to state that the important issue today is how
to bring about the involvement of teachers and I
would most respectfully submit that election is not
necessarily the only or the most suitable method of
involvement of the entire teaching community and of
the students with the process of education and with
decision-making in academic matters. I would like to
pay a tribute, Sir, to the University Grants Corumis-
sion and to its Chairman for having done an excellent
work in adverse circumstances. I would specially like
to pay a tribute to the University Grants Commission
for having appointed the Gajendragadkar Committee.
I would also like to pay a tribute to Shri P. B.
Gajendragadkar and his colleagues who really worked
hard to give us this Report. The U. G. C. has broadly
endorsed it and theGovernment of India has broadly
accepted it and recommended it to the State
Governments to implement it. I would like to submit,
Sir, that although this Report was not submitted
within the period for which the Report of the U. G. C.
is being considered, the reference about student
participation is a reference to this Committee, and the
Committee has made a specific recommendation
regarding the manner of association of students with
various aspects of the academic life and corporate life
of the Universities. My hon. friend, Shri Krishan Kant
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2t 1 1 will not yield.

MR. DEPUTY CHAIRMAN: He is not
yielding.

PROF. S. NURUL HASAN : The hon. Member,
Shri Krishan Kant, referred to bringing education
closer to the processes of production. Sir, the
University Grants Commission is deeply concerned
with this. It has already started various schemes for
involving universities in the processes of production.
The Ministry itself is trying to give a new orientation
to National Student Service whereby the student in
his vacations would take up the work of eradicating
illiteracy, during term-time he
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would be involved, or groups of students would be
involved in activities wherein they can apply their
specialised knowledge in the service especially of the
rural people and there in the rural areas, after
completing their first Degree examination they would
be involved in some nation-building activity or the
other as a paid volunteer. Now these schemes are
being worked out, and as soon as we have been able
to work them out—we have received in principle the
concurrence of the University Grants Commission
and of the State Ministers of Education, and of the
financial authorities—I hope that with the beginning
of the next Academic Session something will begin to
happen in this direction.

A great deal has been said about the examination
system. On several occasions t have staled publicly
my own dissatisfaction with the present examination
system and I think in the other House I ventured so
much as to say that I have lost all faith in the present
system of examination. It has collapsed. Whatever
may be the reasons, it is necessary that we recognise
that this system has collapsed. I would not agree with
ihe insinuation of my hon. friend. Dr. Mathew
Kurian, when he referred to West Bengal, but I do not
want such matters to be made matters of political
controversy. I am quite sure he wili have plenty of
occasions to have a jibe at the ruling party and the
ruling party can hold its own in spite of it, but the
matter is a serious one. In Nagpur what happened ? It
was a very serious situation. In West Bengal the situa-
tion has been serious. There have been many other
places where the present System of examination has
just collapsed under its own weight. It may have been
a very good system. I am not saying it, but any
educationist will tell you that evaluation is a difficult
thing. Nobody can say that any scheme of evaluation
which one puts forward will be a perfect one. There
will be many loopholes in that system, but let us all
agree on one thing that the present system has failed.
Let us change it. That has been the recommendation
of practically every important body, academic body,
with which I have come into contact. The VGC is
worried about it. The Inter-University board is
worried about it. Innumerable seminars of university
teachers and students have been held, where these
facts have been stated. At a recent meeting of the
University Grants Commission, of which I have not
yet received the formal minutes, they have taken
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some decisions regarding the examination system. I
am stating this to draw the attention of tht House to
the fact that the UGC is also feeling deeply
concerned about making radical changes in the
examination system. I hope the process will start and
we will be able to get the co-operation of the leaders
of public opinion, the leaders of academic opinion
and the student community.

Since the time is short, I would not like to enter into
an argument about some of the statements that
have been made. I would not agree with the point

that was made by the hon.  Member, Shri
Shyamlal Gupta, that students should earn while
they learn. I know that students should be

encouraged to develop skills which would enable them
to earn, but at a time when unemployment is so serious,
we have to look at the problem of unemployment
generally. What happens to the really poor student,
poor financially, who is unable to get a job ? What
does he do ? He may wish to earn, but is it possible ?
Here ifa person works one hour a day, he gets so
much money that he would be able to pay for his
fees and for his books, throughout this period. Iam
more concerned about the other process, 1. e., learn
while you earn. On working people should have
the facility to improve their qualifications either for
the pleasure of it or enjoyment of it or they may have
ambitions to rise and vertical mobility be
ensured. We must take knowledge to the working
people of our country. Sir, this is no concept of socia-
lism at least, whatever else it may be, thai all colleges
should be treated at par. I would leave this matter
at that.

must

With regard to the question of the university level
books being translated in Indian languages, this the
Government of India has not entrusted to the
University Grants Commission. State-run Academies
have been established and they are dealing with this
matter. Therefore, if it had been a debate on the
working of the Ministry of Education, I would have
attempted to give facts and figures. In this particular
debate I do not think this is quite so important.

Regarding one point made by Shri Om Prakash
Tyagi I am in full agreement, that is to say, whether it
is the University Grants Commission or whether it is
the Ministry of Education, they must take concrete
steps to fight ideas like communalism, casteism,
etc.
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But I would not go further than that. But since he
has made a specific reference to Dr. Kothaii's
resignation and to myself, it would be necessary, for
purposes of record, for me to clarify and state what I
had said in reply to a question when the hon. Member's
party newspaper had published this mischievous
item. This was a Starred Question on April 17, 1972 in
the other House when the question was about this

resignation. 1 had replied there that in January,
1972, the Chairman  of the University = Grants
Commission submitted a letter of resignation for

reasons of health and requested to be relieved by
February 29, 1972. Subsequently he had agreed to
continue in  his post. With reference to the
accusation in the 'Motherland' I had stated, "Yes, the
attention of the Government had bxn drawn to it. The
Chairman in his letter dated March 21, 1972,
addressed to the editor of the 'Motherland' had
described the report as incorrect." I would not like to
take more time of the House. It was necessary for me
to go on, record that this is not actually correct.

I am deeply conscious of the fact that the hon.
Member's parly is the principal factor in promoting
communalism, that the pary to which the hon.
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Member belongs has contributed more to the growth
of communalism in this country than any others.

PROF. S. NURUL HASAN : The hon. Member's
colleague talked o' history. If it had been a seminar, I
would have certainly discussed it, but there js a
scholar whom even
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[Prof. S. Nurul Hasan] the hon. Member would
recognize as an authority, Dr. R. C. Mazumdar,
because Dr. R. C. Mazumdar has been very friendly
with the hon. Member's parly and his way of thinking.
And about- the Aryans it is his view also that they
came from outside. If anyone in the DMK had taken
that attitude that it should have nothing to do with the
Aryan culture because they entered from outside, then
I would deeply regret. Then I would say the
something for everyone. This is also the attitude of
the Jana Sangh. This is a wrong attitude. The culture
of this country has grown as a result of a process of
synthesis and it is a composite culture and any
elements, from whatever source they have come, they
have become a part of the Indian culture of which all
of us are proud.

sft waet gAE orEd o ol gfaEra
F1 agd GAITA A ATAAFAT 2 |
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PROF. S. NURUL HASAN : Then he referred to
the fact that there should be a uniform educational
policy, and other Members also referred to this fact. I
agree with that. And I think that this decision which
was taken that the pattern of the structure of edu-tion
would be ten plus iwo plus three for the first degree,
that is now gradually finding acceptance in the States
and I am making a fervent appeal to the Central
Advisory Board of Education not only to accept this
decision but also to implement it. I am at the moment
feeling very hopeful about having this type of
uniformity introduced.

Sir, on the question of the medium of instruction, I
feel that the national policy has already been stated
that the medium will have to be the mother-tongue.
But at the same time I entirely agree with the views
expressed by the hon. Shri Ram Sahai that we must,
in accordance with this national policy resolution,
continue to make provision for an adequate teaching
of English as an international language so that our
people arc able to keep track of whatever
developments in knowledge are taking place in the
rest of the world.

Sir, these days a book on technology or science
tends to gel out of date within five
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years. It is not only a question of having some books
translated in our languages at one time and then
feeling that we have got books on science and
technology and medicine available to us. It is a
continuous process and it may not be possible Tor our
students always to have the latest books in their own
mother-tongues. Therefore, while we should make
every effort to ensure that adequate literacy in the
matter of mother-tongue is available because only
then science and modern knowledge can reach the
masses of our people, we should at the same lime
ensure that there is sufficient competence in English
or in some other international language so our people
are second to none in the world in so far as advanced
knowledge in technology is concerned.

Sir, I have already stated that I am not going to get
involved in the States-versus-Gentre controversy.
What I am attempting to do is to work honestly and
sincerely with the State Ministers of Education, and I
am very happy that till now I have received the fullest
cooperation from the Stale Ministers of Education. It
is a common task, it is a national task and it has to be
faced jointly. 1 would not like any unnecessary
constitutional controversy to come in the way of joint
working which, I hope, has already started.

I agree with the hon. friend, Dr. Mathew Kurian
that the important thing about centres of advanced
study is that they should have a multiplier effect. And
as far as I am aware, the University Grants
Gommission is conscious of it, and it has already
recognised—-> I think it has not come out in this
report but it will come out in the next year's report—
29 Departments to which special assistance needs to
be given. I have no doubt that in the Fifth Plan, as
more funds are made available to the University
Grants Commission, this multiplier effect would
become absolutely visible. But one point even at this
stage the University Grants Commission has insisted
is that these centres of advanced study should not
become self-contained institutions, that their
resources are made available for conducting summer
institutes for providing facilities for research to
college teachers where their salaries can be protected,
and tbey Gan be given the opportunity to continue
their .advanced study and to familiarise themselves
with the latest thinking and also where at the post-
graduate level scholarships are allotted to
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these centres of advanced studies on condition that at
least that 50 per cent, of these scholarships should be
given to people coming from other Universities and
other places. This shows very clearly that the
University Grants Commission's concept of a centre
of advanced study is not the latest concept although
because of paucity of resources it has not been able to
carry forward this programme in the manner in which
it had originally visualised this programme.

Sir, I again find myself in agreement in spite of the
fact that my hon' blc friend, Shri Mathew Kurian, was
making some very '"radical" statements—I wish
radicalism had been imbued with Marxism. Thtn I
would have been happier . . . (Interruption by Dr. K.
Matliew Kurian) However, we will not go into
polemics. Democratisation without the class content is
a new form of Marxism which I must learn again. I
would not turn this into a debate. I am going to agree
with most of what he said that education for women
has to be given greater attention than it has been so far
given. The U. G. C. is deeply conscious of the fact and
its rules for providing assistance to women's colleges
and for women are much more liberal than they are for
the others. But the specific task of giving job-oriented
education to lower middle class women is being
undertaken either by women's polytechnics or by
women's wings of the polytechnics which is the
responsibility finaucially of the All-India Council of
Technical Education. Therefore, Sir, I do not think
that the U. G. C. should be blamed. In the few places
where it has been responsible for founding it it is
going ahead with providing women's polytechnic
services.

I have already stated that the principle enunciated
in the Gajendragadker Committee report is to involve
the teachers and students in the process of academic
position making which, I think, is a very worth and
worth, while principle. There may be disagreement as
to how to bring this about and there is always
possibility of discussion on that. But with this broad
concept in am in agreement.

With
difficulty. The

regard to Kerala, Sir, I am
same hon'ble friends

in greaf
who say.

"What is the Government of India doing ?'
also say that education is a State subject and
must remain a State subject,
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DR. K. MATHEW KURTAN There is a
political process for that. The same party is ruling
there.

PROF. S. NURUL HASAN : I do not think my
hon'ble. friend, Shri Bhupesh Gupta, is going to agree
with that. I was approached on behalf of the Kerala
Government on one occasion and I assured the Kerala
Government that whatever lies in my power will not
remain undone to ensure that the process of higher
education does not come to a standstill in Kerala.

DR. K, MATHEW KURIAN What about
Constitutional protection under Schedule 9 ? That the
Central Government can do.

PROF. S. NURUL HASAN That the hon.
Member knows is not a matter that would be referred
to the Ministry of Education. So, I would not like to
go into that.

The hon. Member, Mr. Thillai Villalan raised the
question of the Principal of a college in Ferozabad
having submitted a memorandum to me. I am sorry to

-
it QTEEEl WA AQEE 0 ST
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g .
Fﬂ 11?1 | T have not received even one report
ahout the difficulty of Kerala Government after
the Minister met me fairly along time ago
when I offered whatever assistance [ could and 1
gave the mezximum assurance that anyone could
have given,
state that I have not yet received any momorandum. In
fact, he was good enough to mention it to me and t
have requested him so write to me so that I can have
the matter examined. As soon as I receive the letter, 1
will have the matter examined and see what can be
done.

Sir, I come now to the point which has been made
out by Mr. Bipinpal Das about reduction in grants
between 1969-70 and 1970-71. Sir, grants a.e given
be the UGC for the entire Plan period. What has
appeared in the figure is what has been actually drawn
by a university in a given Plan period. That may
fluctuate but the grant is as was stated at the top. It
was a development grant and development grant is for
the entire Plan period. Sir, while I am on vhe question
of development grant, a question
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[Prof. S. Nurul Hasan] was raised by an Hon.
Member regarding what the total allocation is and
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actually paid is. Since the hon. Member was

refrerring to Bihar, I would give the alocation

what the amount

Amaunt alocatcd

university-wise in Bihar.

Actual expenditure

il 3134972

Bhagalpur University s, 74 Jakhs Rs. 355 lokhs
Bihar Universiny Re. B4 lakhs Rs. 34.3 lakbs
NMagndh Universiy = T4 lakhs R 42 lalkhs
Pamne University R 110 Lukhs Rs. 67 fakhs

Ranchy University

ToraL

Re. b lakhs

1L M9 lakhs

Rs. 28 lukhs

Ra. 215.8 lakhs

This deviation is because (he universities lake some
time to actually draw the money from the UGC.
Suppose a building has to be constructed, a tender has
to be invited ; 1T suppose an appointment is
advertised, it takes a little time to make the
appointement. Or may be an indent has been sent for
equipment. Therefore, it should not be considered that
this variation is a variation either in policy or in the
actual allocation of grants. The allocation is for the
entire Plan period.
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PROF. S. NURUL HASAN : Then, Sir, the hon.
Member referred to the disparity that whereas the
universities were given Rs. 11-odd crores, the
colleges were given only Rs. 7.40 troves. Now, the
University Grants Commission has stated in its
Report that it is taking a growing interest in the work
of development arid consolidation of higher
education in so far as the affiliated colleges are
concerned. But these figures are not really fully
explanatory of the situation because they include, so
far as the colleges are concerned, only the develop-
rnent grant the matching grant, the maintenance grant,
of the colleges will be shown in the State Budget and
it will not be shown in the Budget of the University
Grants Commission. On the other hand, in so far as
the universities are concerned, this amount ofRs. 11
crores

includes the maintenance as well as the development
grant of the Central universities and the development
grant of the State universities and the deemed
universities. And therefore, this figure looks rather
distorted. But the point is well taken. I quite agree
with my honurable friend that we have give for greater
attention to raising the standards in colleges.

Sir, I am sorry I have taken too much of time.

Now, the University Grants Commission, if I may
speak on its behalf, is deeply conscious of the fact that
the important steps which it has taken to raise the
standard of education have not been as fruitful as it
would have liked and it is taking up other programmes
as well as wanting more funds. It is not only a question
of funds. It is a question, as 1 said just now, of
inservice training of teachers, it is a question of reform
of the examination system because unless the
examination system is changed, I am afmid, whatever
attempts anyone of us makes, the student will not
respond to the situation and will not respond to
learning and developing faculties of mind to solve the
problem ; rather he would merely cram up. The
question all my teacher friends will bear me out-lhat
the students very frequently would ask yawning is,

‘gz, mnfadea digrz NF 7| § [arg
w1 qgar afg "

About student indiscipline again this matter has
been considered. I entirely agree with my honourable
friend, Shri Nageshwar Prasad Shahi, that we must
provide hostels. As I said
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we must provide them full scope, provide
opportunities to give full scope to the students to
develop their total personality. But I am afraid the
causes.of student indiscipline are far deeper than h'es
in (he power eilher of the UGC or or the universities.
Unless we are able to bring about a broad social
change, perhaps in spile of these very important
measures, in spite of associating the students with
various academic processes of the university, the
indiscipline problem will remain. It could certainly be
minimised and I hope that every effort will lie taken
to minise it. Some very important steps have already
been taken which have been reported to this- House
under the broad heading "Student Amenities" which
is now in this Plan, which"has received very high
priority at the hands of the University Grants
Commission. I entirely agree with the view expressed
by my honourable friend, Shri Bhu-pesh Gupta, that
assessment of education is a very important thing.
Figures contribute towards assessment but the
assessment itself should be periodically undertaken.
And I hope that the University Grants Commission
will take steps to make an assessment of the educa-
tional situation in the country. I am not so much
worried about assessing its own functioning, I am
more interested, and I think the House will be more
interested, in finding out to what extent our present
educational system is responding to the needs and
requirements of the country. .And that" assessment is
very important. He has quite rightly pointed out that
the percentage of postgraduate education is not
adequate. I have made a reference to it in the earlier
part of my speech. I think we should accept what the
Kothari Commission has recommended in regard to
the percentages of enrolment. That should bp our
goal. The Commission said that the enrolment in the
age group of 17 to 24 should be 66 per cent and 20
per cent in higher education and that there should be
proper distribution between Science, Technology and
other branches. It means a far more planned offort
being undertaken”than has been done by us till now.

The role of curriculm is of the utmost importance.
The University Grants Commission has taken
many'Jmportant steps™in this“connection. It has
appointed review committees which have submitted
their reports. It has held conferences which have
made some very fine recommendations on the
teaching of Physics, Chemistry and Biology for the
first ~degree and they have also given indication
about the type
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of evaluation that is most suited to develop scientific
temper. They have also made a recommendation
about reform of the curriculum. I also feel that even
in humanities and social sciences in many of the
universities the curricula need immediate revision.

Unfortunately the recommendations of the Review
Committees have not been accepted by many
universities because of this vicious circle, namely, the
system of examination being what it is, you cannot
have a new system or new type of syllabus with the
old type of exemi nation system. Unless you are
willing to change the examination system and to go
in for more and more continuous evaluation of the
work of the students by associating actually the
teachers the process , of evaluation, these, attempts at
changing the syllabus and modernising the syllabus
may not entirely succeed.

I am entirely in agreement with the demand which
has been raised in the House that the security of
service of teachers must be fully safeguarded. I also
hope that it would be possible for the various State
Governments to introduce uniform service conditions
for teachers and uniform grades of pay for teachers.
The Committee on the Governance of Universities
has submitted only the first part of their report. I am
hoping that the part which deals with the terms and
conditions of service of teachers'~would be available
to us before I come to the House to present the next
report and as soon as it comes we will start acting on
this report. I do not think I need to say that at least so
far as the present Government of India is concerned it
considers, that the Vice-Chancellor should be an
Academician. Since I have already spoken for one
hour, I am not taking . . .

PROF. S. NURUL HASAN: I have just said it and
probably the hon. Member has missed the point. I
have already stated that if we cannot use our
educational system for achieving the national,
accepted goals, and unless we are able to
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policy and provide hostels which should enable us to
take higher education to the most depressed sections
of our population, we cannot say that our policy has
succeeded. I have already said it and I will repeat it. It
is worthwhile being repeated by Members of Parlia-
ment as well as by the educationists in the country
any number of times.
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PROF. S. NURUL HASAN : I am accepting that
jurisdiction. My friend, 1 am accepting that
jurisdiction. I have said that there are a number of
constraints. But, in spite of those constraints, we will
be making every possible effort to see that some
worthwhile
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steps are taken in this direction as soon as the Fifth
Plan is finalised.

Sir, I would like to conclude again by thanking the
hori. Members for their valuable suggestions and for
their patience. I would like formally to thank once
again the Chairman and Members of the University
Grants Commission who have served during these
two years and the Officers of the University Grants
Commission who have been of such a help to all the
Universities which have come into contact with the
Commission. Thank you, Sir.

MR. DEPUTY CHAIRMAN : The House stands
adjourned till 11 00 A. M. tomorrow.

The House then adjourned at
fiftyone minutes past six of the clock till
eleven of the clock on Friday, the 11th
August, 1972.



